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                COURT NO. 01   

       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 

               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 

 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  

        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 

   DISTURBANCE.  

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 

  

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 

        FROM A PUBLIC PLACE. 

NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    

    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  

         PROGRESS ARE NOT DISRUPTED. 

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 

        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  

        COURT PROCEEDINGS. 

 

 

CLICK HERE TO JOIN VC 

 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

MEETING NO.  25125678824   

 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

Courtmasterdbone@gmail.com 

 

courtmaster253@gmail.com 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

255 W.P.(C)-3108/2025 
CM APPL. 14694/2025 
CM APPL. 14695/2025 

STAFF SELECTION COMMISSION & ORS.  
V/s SURESH KUMAR NITHARWAL 
  

ABHISHEK KHANNA  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK KHANNA(ADV.KHANNAABHISHEK@GMAIL.COM)(9953432792)(PETITIONER) 
CURARE LEGAL(MAIL@CURARELEGAL.COM)(0)(RESPONDENT) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 

256 W.P.(C)-9906/2024 
CM APPL. 40658/2024 
CM APPL. 74012/2024 
CM APPL. 609/2025 

DEFSYS SOLUTIONS PVT. LTD. & ANR.  
V/s UNION OF INDIA 
  
 
 
 
 
 
 
 
 
 
 
 

DEVIKA MOHAN  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
mailto:Courtmasterdbone@gmail.com
mailto:courtmaster253@gmail.com
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 OTHER DETAILS OF ADVOCATES: 
RISHI AGRAWALA, DEVIKA MOHAN(RISHI@AGLAW.IN , 
DEVIKAMOHAN6@GMAIL.COM)(9810188705)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
RISHI AGRAWALA(RISHI@AGLAW.IN)(9810188705)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
JSE(JSE@NIC.IN)(0)(RESPONDENT) 
US VIG(USVIG-DOD@GOV.IN)(0)(RESPONDENT) 

 

 

 

NOTE:CM APPL.14476/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-814/2025  LISTED AT ITEM NO.04 

NOTE:CM APPL.14515/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1721/2025  LISTED AT ITEM NO.36 

NOTE:CM APPL.14519/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-813/2025  LISTED AT ITEM NO.03 

NOTE:CM APPL.14521/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-848/2025  LISTED AT ITEM NO.05 
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COURT NO. 37  

DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 

     HON’BLE MR. JUSTICE TEJAS KARIA 

 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 

       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   

cmmridulasharma.dhc@gov.in  

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

55 CM APPL. 14635/2025 
In MAT.APP.(F.C.)-72/2025 

SH. GAURAV ARORA  
V/s SMT. JYOTI SAPRA 
  

SHASHANK VERMA  

 OTHER DETAILS OF ADVOCATES: 
PIYUSH CHOUDHARY(CH.PIYUSHCHOUDHARY@GMAIL.COM)(9871051782)(PETITIONER) 
PIYUSH CHAOUDHARY AND 
ASSOCIATES(CH.PIYUSHCHOUDHARY@GMAIL.COM)(9871051782)(PETITIONER) 
JYOTI SAPRA(SAPRAJYOTI660@GMAIL.COM)(0)(RESPONDENT) 

 

56 CM APPL. 14636/2025 
In RFA(COMM)-514/2024 

M/S BOMBAY FISH SHOP  
V/s M/S DOGGIES DABBAS PVT LTD. AND ANR 
  

ALOK BHACHAWAT  

 OTHER DETAILS OF ADVOCATES: 
ALOK BHACHAWAT(ALOK@BHACHAWAT.COM)(9811105362)(PETITIONER) 

 

57 CM APPL. 14719/2025 
In RFA(COMM)-538/2024 

UNION OF INDIA & ANR.  
V/s BRIG. KULWANT SINGH (RETD.) 
  

P S SINGH, RAVI RAI  

 OTHER DETAILS OF ADVOCATES: 
RAVI RAI()(9999660384)(PETITIONER) 

 

58 RFA(COMM)-141/2025 
CM APPL. 14707/2025 
CM APPL. 14708/2025 
CM APPL. 14709/2025 
CM APPL. 14710/2025 

UNION BANK OF INDIA  
V/s ANUJ AGARWAL & ANR. 
  

KESHAV KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KESHAV KUMAR (KESHAV.ADV1@GMAIL.COM)(9999626126)(PETITIONER) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

59 CM APPL. 14795/2025 
In MAT.APP.(F.C.)-55/2025 

IRINA TANKHA  
V/s ANIRUDH N. TANKHA 
  

ADITYA GUHA, USHA MANN  

 OTHER DETAILS OF ADVOCATES:  

60 MAT.APP.(F.C.)-102/2025 
CM APPL. 14782/2025 
CM APPL. 14783/2025 

SMITA RANI  
V/s ALOK KUMAR 
  

RANJAN KUMAR subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
RANJAN KUMAR (INFO.ANANDCO@GMAIL.COM)(9560511243)(PETITIONER) 
RANJAN KUMAR GAJENDRA 
SINGH(INFO.ANANDCO@GMAIL.COM)(9560511243)(PETITIONER) 
ASALOK (ASALOK777@GMAIL.COM)(0)(RESPONDENT) 
ASALOK(ASALOK777@GMAIL.COM)(0)(RESPONDENT) 

 

 

NOTE:CM APPL.14547/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-5785/2018  LISTED AT ITEM NO.41 

NOTE:CM APPL.14643/2025 SHALL BE TAKEN UP ALONGWITH RFA(COMM)-73/2025  LISTED AT ITEM NO.34 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
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                COURT NO. 38  

            DIVISION BENCH-III  

HON'BLE MR.JUSTICE YASHWANT VARMA 

HON'BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 

 

 

CLICK HERE TO JOIN VC 

  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 

 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 
 

cmrajeevkumar.dhc@gov.in  

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

73 CM APPL. 14721/2025 
In RFA(COMM)-43/2024 

M/S SIGMA SUPPLY CHAIN SOLUTIONS PVT LTD  
V/s M/S PRABODHINI LOGISTICS SERVICES & ORS. 
  

KUMAR ANKUR, ANUJ KUMAR 
RANJAN 

 

 OTHER DETAILS OF ADVOCATES: 
ANUJ KUMAR RANJAN(AKRANJANADVOCATE@GMAIL.COM)(9289874307)(PETITIONER) 
ANUJ KUMAR RANJAN(AKRANJANADVOCATE@GMAIL.COM)(9289874307)(RESPONDENT) 

 

74 RFA(COMM)-142/2025 
CM APPL. 14714/2025 

V. UMA  
V/s DELHI BAR ASSOCIATION AND ORS. 
  

SNIGDHA SINGH  

 OTHER DETAILS OF ADVOCATES: 
KUMAR SHASHWAT (CONTACT@KUMARSINGHASSOCIATES.COM)(9985653315)(PETITIONER) 
DELHI BAR ASSO(ONLINE.DELHIBARASSOCIATION@GMAIL.COM)(0)(RESPONDENT) 
DBATISHAZARI(DBATISHAZARI@GMAIL.COM)(0)(RESPONDENT) 
KUMAR AND SINGH ASSOCIATES(OFFICE@KUMARSINGHASSOCIATES.COM)(0)(RESPONDENT) 

 

75 W.P.(C)-3104/2025 
CM APPL. 14681/2025 
CM APPL. 14682/2025 

PANKAJ AGGARWAL  
V/s SALES TAX OFFICER CLASS II AVATO & ORS. 
  

UTKARSH KOKCHA  

 OTHER DETAILS OF ADVOCATES: 
BILAL IKRAM/ SANCHIT SINGH(IKRAMBILAL2507@GMAIL.COM)(6305675804)(PETITIONER) 
GST, CTT DELHI, SANTOSH KUMAR TRIPATHI(WARD12GSTO@GMAIL.COM, CTT.DELHI@NIC.IN, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

76 W.P.(C)-3107/2025 
CM APPL. 14692/2025 
CM APPL. 14693/2025 

PREM CHAND GUPTA  
V/s ADDITIONAL COMMISSIONER CGST DELHI WEST 
COMMISSIONERATE & ORS. 
  

ABHISHEK GARG SUB TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER) 
CGST WEST ADJUDICATION, CGST WEST(CGSTWESTADJUDICATION.ADC@GMAIL.COM, 
CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 
SHASHANK SHARMA, DGGI GZU, CHAMBERS OF MB(SHASHANK_SHARMA1@OUTLOOK.COM, 
DGGI.GZU@GOV.IN, CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT) 

 

77 W.P.(C)-3109/2025 
CM APPL. 14699/2025 
CM APPL. 14700/2025 

RAJEEV GUPTA   
V/s ADDITIONAL COMMISSIONER CGST DELHI WEST 
COMMISSIONERATE & ORS. 
  

ABHISHEK GARG SUB TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER) 
CGST WEST ADJUDICATION, CGST WEST(CGSTWESTADJUDICATION.ADC@GMAIL.COM, 
CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 
SHASHANK SHARMA, DGGI GZU, CHAMBERS OF MB(SHASHANK_SHARMA1@OUTLOOK.COM, 
DGGI.GZU@GOV.IN, CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT) 

 

78 W.P.(C)-3110/2025 
CM APPL. 14705/2025 
CM APPL. 14706/2025 

SACHIN GUPTA  
V/s ADDITIONAL COMMISSIONER CGST DELHI WEST 
COMMISSIONERATE & ORS. 
  

ABHISHEK GARG SUB TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER) 
CGST WEST ADJUDICATION, CGST WEST(CGSTWESTADJUDICATION.ADC@GMAIL.COM, 
CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 
SHASHANK SHARMA. GZU, CHAMBERS OF MB(SHASHANK_SHARMA1@OUTLOOK.COM, 
DGGI.GZU@GOV.IN, CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT) 
 
 
 
 
 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc11
mailto:cmrajeevkumar.dhc@gov.in
mailto:CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT)
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FOR ADMISSION 

79 CM APPL. 14013/2025 
In FAO(OS)-126/2022(Disposed off case) 

SHIV KUMAR JATIA & ANR.  
V/s SATYAM KANOI & ORS. 
  

MANYAA CHANDOK, VINAYAK 
MEHROTRA, SHREYA SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
MANYAA CHANDOK, SHIVANKAR RAO, JOGINDER 
SINGH(MANYAA@SIDHANTKUMAR.NET)(9899675905)(PETITIONER) 
SHIV KUMAR JATIA(SHIV.JATIA@AHLNORTH.COM)()(PETITIONER) 
VIDHI JATIA(VIDHI.JATIA@GMAIL.COM)()(PETITIONER) 
SHIV KUMAR JATIA(SHIV.JATIA@AHLNORTH.COM)()(PETITIONER) 
VIDHI JATIA(VIDHI.JATIA@GMAIL.COM)()(PETITIONER) 
MANYA CHANDOK, SHIVANKAR RAO, JOGINDER 
SINGH(MANYAA@SIDHANTKUMAR.NET)(9899675905)(PETITIONER) 
SANDEEP MUKHERJEE(SUNDEEPMUKHERJEE@HOTMAIL.COM)()(RESPONDENT) 
CHANDAN DATTA CHAUDHARY(CDCHAUDHURI@GMAIL.COM)()(RESPONDENT) 
RAM PYARI DEVI CHARITABLE TRUST(SHIV.JATIA@AHLNORTH.COM)()(RESPONDENT) 
SATYAM KANOI(SATYAMKANOI@GMAIL.COM, KANOI@KANOIGROUP.IN)()(RESPONDENT) 
CHANDAN DATTA CHAUDHARY(CDCHAUDHURI@GMAIL.COM)()(RESPONDENT) 
SATYAM KANOI(SATYAMKANOI@GMAIL.COM, KANOI@KANOIGROUP.IN)()(RESPONDENT) 
VINAYAK MEHHROTRA(VINAYAK@VMCHAMBERS.IN)(9999093362)(PETITIONER) 
VINAYAK MEHROTRA(VINAYAK@VMCHAMBERS.IN)(9999093362)(PETITIONER) 
MANYAA(MANYAA@SIDHHANTKUMAR.NET, 
AVDHESHNCUINDIA@GMAIL.COM)(0)(RESPONDENT) 
MANYAA(MANYAA@SIDHANTKUMAR.NET, SECRETARY@KNLEGAL.IN, 
SHIV.JATIA@GMAIL.COM)(0)(RESPONDENT) 
SHREYA SINGHAL(SHREYASINGHAL91@GMAIL.COM)(9811747392)(PETITIONER) 

 

 
NOTE:CM APPL.14527/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3654/2023  LISTED AT ITEM NO.50 

NOTE:CM APPL.14550/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3654/2023  LISTED AT ITEM NO.50 

NOTE:CM APPL.14599/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-7938/2023  LISTED AT ITEM NO.54 
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COURT NO. 33  

DIVISION BENCH- IV 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 

   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  

NOTE:  ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3RD FEBRUARY, 2025,  

  THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER. 

  ----------------------------------------------------------------------------------- 

 

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP. 

 

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP. 

 

CLICK HERE FOR VC 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 

 

Meeting No. 1669 92 0249 

 

 

Join from a video conferencing system or application 

Dial: 

 

dhcvirtualcourt6@dhcvirtualcourt.webex.com 

 

 

You can also dial 210.4.202.4 and enter your meeting number. 

 

Join by phone 

Access Code: 1669 92 0249 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

courtmaster@pmsingh.in   
 

 

NOTE: Counsels and Litigants may send their apperances through the following  

      link/form. This form shall be available during Court hearing days 

      from 09:00 A.M – 04:30 P.M.. 

 

      https://forms.gle/LszUZHy9YMBfTrAu7  

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

FRESH MATTERS & APPLICATIONS 

35 W.P.(C)-3106/2025 
CM APPL. 14689/2025 

JAI INDUSTRIES THROUGH ITS PROPRIETOR MOHAMMAD 
SALMAN   
V/s GOVT. OF NCT OF DELHI THROUGH CHIEF SECRETARY & ORS. 
  

M A ANSARI  

 OTHER DETAILS OF ADVOCATES: 
M.A. ANSARI , TABBASSUM 
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT) 

 

                              

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
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                COURT NO. 04 
       DIVISION BENCH-V 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 

       HON’BLE MS.JUSTICE RENU BHATNAGAR 

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

rajesh.malhotra@dhc.nic.in  

 

dhc.court2102@gmail.com 

 

 

All counsels are requested to send their appearance through this form. 

 

https://forms.gle/k1o4ruPqPt5hgFQJ9 

 

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  

Counsels are requested to fill this form only once. 

The first submission shall be treated as final. 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

49 FAO (COMM)-60/2025 
CM APPL. 12191/2025 
CM APPL. 12192/2025 
CM APPL. 12193/2025 

IMAX HEALTHCARE PRIVATE LIMITED & ANR.  
V/s MAX HEALTHCARE INSTITUTE LIMITED 
  

RACHIT MITTAL  

 OTHER DETAILS OF ADVOCATES: 
RACHIT MITTAL(RACHIT@RMLAWCHAMBERS.IN)(0)(PETITIONER) 

 

50 FAO (COMM)-71/2025 
CM APPL. 14775/2025 
CM APPL. 14776/2025 
CM APPL. 14777/2025 
CM APPL. 14778/2025 

YERRAM BALAKRISHNA TRADING AS M/S BHAGYALAXMI 
INDUSTRIES  
V/s MEENAKSHI GOEL 
  

MOHIT SHARMA  

 OTHER DETAILS OF ADVOCATES: 
MOHIT SHARMA (MVSLEGALIP@GMAIL.COM)(9971773474)(PETITIONER) 
MOHIT SHARMA (MVSLEGALIP@GMAIL.COM)(9971773474)(PETITIONER) 
IP SSRANA(LITIGATION.IP@SSRANA.COM)(0)(RESPONDENT) 
SS RANA (LITIGATION.IP@SSRANA.COM)(0)(RESPONDENT) 

 

51 FAO(OS) (COMM)-38/2025 
CM APPL. 13373/2025 
CM APPL. 13374/2025 
CM APPL. 13375/2025 
CM APPL. 13376/2025 

M/S KRRISH REALTECH PRIVATE LIMITED  
V/s BOMBAY PRESS LLP AND ORS. 
  

BINA GUPTA  

 OTHER DETAILS OF ADVOCATES: 
BINA GUPTA (BINAGUPTA147@GMAIL.COM)(0)(PETITIONER) 
BINA GUPTA(BINAGUPTA147@GMAIL.COM)(0)(PETITIONER) 
DP GARG(DP_GARG@HOTMAIL.COM)(0)(RESPONDENT) 
AMBWABATTA(KRRISHINFRA@YAHOO.COM)(0)(RESPONDENT) 
BRAHMARE (COMPLIANCE@BRAHMARE.CO.IN)(0)(RESPONDENT) 
RAJESH (FROSTFALCON1@GMAIL.COM)(0)(RESPONDENT) 
RANJAN WAZIR(RANJAN.WAZIR@ADANI.COM)(0)(RESPONDENT) 
VIPIN JAIN(VPINSJ91@GMAIL.COM)(0)(RESPONDENT) 
DP GARG(DP_GARG@HOTMAIL.COM)(0)(RESPONDENT) 
BRAHMARE(COMPLIANCE@BRAHMARE.CO.IN)(0)(RESPONDENT) 
FROST FALCON(FROSTFALCON1@GMAIL.COM)(0)(RESPONDENT) 
RANJAN (RANJAN.WAZIR@ADANI.COM)(0)(RESPONDENT) 
VIPIN(VIPINSJ91@GMAIL.COM)(0)(RESPONDENT) 
AMBWABATTA(KRRISHINFRA@YAHOO.COM)(0)(RESPONDENT) 
 
 
 
 
 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:dhc.court2102@gmail.com
https://forms.gle/k1o4ruPqPt5hgFQJ9
mailto:KRRISHINFRA@YAHOO.COM)(0)(RESPONDENT)


11.03.2025                                                                                       SUPPLEMENARY CAUSE LIST 

 

8 

 

52 RFA(COMM)-143/2025 
CM APPL. 14726/2025 
CM APPL. 14727/2025 

STATE BANK OF INDIA   
V/s MRS. SWARNALATA ROUT 
  

AJAY SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
JEEWAN PARKASH GUPTA (JPGADVOCATE@GMAIL.COM)(9810099243)(PETITIONER) 
JEEWAN PARKASH GUPTA (JPGADVOCATE@GMAIL.COM)(9810099243)(PETITIONER) 

 

53 W.P.(C)-1715/2025 
CM APPL. 8289/2025 

UNION OF INDIA AND ORS  
V/s COL JASPAL SINGH ANAND RETD 
  

CHETANYA PURI  

 OTHER DETAILS OF ADVOCATES: 
CHETANYA PURI(CHETANYA.PURI@GMAIL.COM)(9810884689)(PETITIONER) 
SS PANDEY & ASSOCIATES(SSPANDEYASSOCIATES@GMAIL.COM)(0)(RESPONDENT) 

 

54 W.P.(C)-2654/2025 
CM APPL. 12597/2025 

NO.220600501 MAHILA CONSTABLE M/CT. GD PANKAJ KUMARI  
V/s UNION OF INDIA & ORS. 
  

RANDHIR SINGH KALKAL  

 OTHER DETAILS OF ADVOCATES: 
RANDHIR SINGH KALKAL(RANDHIRKALKAL@YAHOO.CO.IN)(9350906007)(PETITIONER) 
UNION OF INDIA, RC21DHC(UOIDHC@GMAIL.COM, 
RC21DHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

55 W.P.(C)-3091/2025 
CM APPL. 14651/2025 
CM APPL. 14652/2025 

UNION OF INDIA, THROUGH THE SECRETARY & ORS.  
V/s EX-PO (GS) ABHISHEK ANAND 
  

HIMANSHU PATHAK SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU PATHAK(HPATHAK1951@GMAIL.COM)(9643121390)(PETITIONER) 
ABHISHEK KR (ABHISHEKKRPATNA2015@GMAIL.COM)(0)(RESPONDENT) 

 

56 W.P.(C)-3100/2025 
CM APPL. 14671/2025 
CM APPL. 14672/2025 

UNION OF INDIA & ORS.  
V/s RAJENDRA SINGH 
  

SATYA RANJAN SWAIN  

 OTHER DETAILS OF ADVOCATES: 
SATYA RANJAN SWAIN(SATYARANJANKLS@GMAIL.COM)(8860189238)(PETITIONER) 
ANIL SRIVASTAVA(BRIG.AKSADV@GMAIL.COM)(9999158400)(RESPONDENT) 

 

57 W.P.(C)-3102/2025 
CM APPL. 14673/2025 
CM APPL. 14674/2025 

DR. DEEPAK PRASAD  
V/s INDO-TIBETAN BORDER POLICE FORCE THROUGH ITS 
DIRECTOR GENERAL. & ANR. 
  

MAYANK YADAV  

 OTHER DETAILS OF ADVOCATES: 
SHREY YADAV, MAYANK YADAV(EPOST2MAYANK@GMAIL.COM)(9598876666)(PETITIONER) 
IT CELL ITBP, GNCTD(ITCELLWCMD@ITBP.GOV.IN, DG@ITBP.GOV.IN, 
GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

58 W.P.(C)-3105/2025 
CM APPL. 14685/2025 

PAWAN   
V/s UNION OF INDIA 
  

MANDEEP BAISALA  

 OTHER DETAILS OF ADVOCATES: 
MANDEEP BAISALA(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FOR ADMISSION 

59 W.P.(C)-1611/2025 
CM APPL. 7828/2025 

UNION OF INDIA & ORS.  
V/s SHARDADEVI WIDOW OF LATE T ASHOK KUMAR THROUGH ITS 
LR ROHAN SINGH 
  

AJAY JAIN  

 OTHER DETAILS OF ADVOCATES: 
AJAY JAIN & ASSOCIATES(SCCHAMBER622@GMAIL.COM)(9811044192)(PETITIONER) 
MANOJ GUPTA(GUPTAMANOJ50@YAHOO.COM)(0)(RESPONDENT) 

 

60 W.P.(C)-1940/2025 ANOOP SINGH  
V/s UNION OF INDIA & ORS. 
  

ABHAY KUMAR BHARGAVA  

 OTHER DETAILS OF ADVOCATES: 
ABHAY KUMAR BHARGAVA, SATYAARTH 
SINHA(ABHAYBHARGAVA84@GMAIL.COM)(9015543437)(PETITIONER) 
UNION OF INDIA, RAJIV(UOIDHC@GMAIL.COM, RAJIV@RPKAPUR.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

61 W.P.(C)-3585/2018 VINEET KUMAR  
V/s UNION OF INDIA & ORS 
  

P SURESHAN, VIVEK GOYAL  

 OTHER DETAILS OF ADVOCATES: 
P SURESHAN()(9818083219)(PETITIONER) 

 

62 W.P.(C)-4553/2021 SANJAY YADAV  
V/s UNION OF INDIA & ANR. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
SURENDER HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
BEACON LEGAL(SSHOODA65@GMAIL.COM)(8800983827)(PETITIONER) 
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
 
 
 
  

 

mailto:MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
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63 W.P.(C)-8685/2023 LME RANJIT JHA  
V/s UNION OF INDIA AND ORS. 
  

MANOJ KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MANOJ KR GUPTA()(9718451126)(PETITIONER) 
MR. SANTOSH KUMAR(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
 
 

 

64 W.P.(C)-10010/2024 REKHA SHARMA  
V/s MINISTRY OF RAILWAYS 
  

JAI BANSAL  

 OTHER DETAILS OF ADVOCATES: 
JAI BANSAL AND ABHISHEK VERMA(BANSAL.JAI@GMAIL.COM)(9968566649)(PETITIONER) 
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

65 W.P.(C)-1251/2025 
CM APPL. 6189/2025 

CHANDRIKA SEN  
V/s BORDER ROADS ORGANISATION & ANR. 
  

AMIT KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
AMIT KAUSHIK(AMEETKAUSHIKK@GMAIL.COM)(9990831316)(PETITIONER) 
UNION OF INDIA , SAHELI GHOSH ROY, BRO(UOIDHC@GMAIL.COM, JSCPG-MHA@NIC.IN, BRO-
EDP@NIC.IN, BRO-RTG@NIC.IN)(0)(RESPONDENT) 

 

66 W.P.(C)-2067/2025 CT/RAVINDER  
V/s THE DIRECTOR GENERAL CENTRAL INDUSTRIAL SECURITY 
FORCE & ORS. 
  

AJAY CHAND SHARMA  

 OTHER DETAILS OF ADVOCATES: 
AJAY SHARMA(AJJUSHARMA210@GMAIL.COM)(9910440914)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

67 CM APPL. 14794/2025 
In W.P.(C)-1758/2025 

CHETAN P BAWANE  
V/s UNION OF INDIA & ANR. 
  

PANKAJ MEHTA  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ MEHTA(PANKAJ@FORTUNELEGAL.IN)(9811253529)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 

 

  NOTE:CM APPL.14587/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-955/2017  LISTED AT ITEM NO.06 
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                    COURT NO. 05  

                    DIVISION BENCH-VI 

                HON'BLE MR.JUSTICE C.HARI SHANKAR  

       HON’BLE MR.JUSTICE AJAY DIGPAUL 

 

 

 

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.   The compilations should be     

         

        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    

        marked or highlighted. 

 

 

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 

 

 

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  

 

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.  

 

 

 

 

 

To join hearing please click the link given below:- 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 

 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmpraveenkumar.dhc@gov.in 

 

vikram.224@dhc.nic.in 

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

74 LPA-159/2025 
CM APPL. 12535/2025 
CM APPL. 12536/2025 
CM APPL. 12537/2025 

ASIA KHATOON AND ORS  
V/s DELHI COMMISSION FOR WOMEN & ANR. 
  

SAHIL GHAI  

 OTHER DETAILS OF ADVOCATES: 
N SAI VINOD(SAIVINOD@NSVLAW.IN)(8826565176)(PETITIONER) 
ZEHRA (ZEHRA@ZKCHAMBERS.COM)(0)(RESPONDENT) 
AVNISH(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT) 

 

75 LPA-191/2025 
CM APPL. 14679/2025 
CM APPL. 14680/2025 
CM APPL. 14715/2025 

DR JWALA PRASAD  
V/s UNION OF INDIA MINISTRY OF CULTURE AND OTHERS. 
  

ANAND PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
ANAND PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(8851801293)(PETITIONER) 
SECY CULTURE(SECY-CULTURE@NIC.IN)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AMITA SARBHA(AMITA.SARBHA7@GOV.IN)(0)(RESPONDENT) 
PALLAVI PH(PALLAVIPH@CAG.GOV.IN)(0)(RESPONDENT) 
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
SHRIVIJAYGOEL(SHRIVIJAYGOEL@GMAIL.COM)(0)(RESPONDENT) 

 

76 RFA(COMM)-144/2025 
CM APPL. 14747/2025 
CM APPL. 14748/2025 
CM APPL. 14749/2025 

M/S ASSURED BPO SERVICES (OPC) PVT LTD  
V/s M/S ORAVEL STAYS PVT LTD 
  

JAGDEEP ANAND SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
JGADEEP ANAND (JAGDEEPANAND333@GMAIL.COM)(9810705763)(PETITIONER) 
RITESH(RITESH@OYOROOMS.COM)(0)(RESPONDENT) 
 
 
 
 
 
 
 
 

 

mailto:vikram.224@dhc.nic.in
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in
mailto:RITESH@OYOROOMS.COM)(0)(RESPONDENT)
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77 W.P.(C)-3094/2025 
CM APPL. 14657/2025 
CM APPL. 14658/2025 
CM APPL. 14659/2025 

UNION OF INDIA THROUGH SECRETARY & ORS.  
V/s TARUN KUMAR TIWARI 
  

HIMANSHU PATHAK  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU PATHAK(CHAMBEROFHPATHAK@GMAIL.COM)(9643121390)(PETITIONER) 
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(0)(RESPONDENT) 
 
 

 

78 W.P.(C)-3096/2025 
CM APPL. 14660/2025 
CM APPL. 14661/2025 
CM APPL. 14662/2025 
CM APPL. 14663/2025 

STAFF SELECTION COMMISSION THROUGH ITS CHAIRMAN & 
ORS.  
V/s ANKESH KUMAR 
  

HIMANSHU PATHAK SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU PATHAK(CHAMBEROFPATHAK@GMAIL.COM)(9643121390)(PETITIONER) 
CURARE LEGAL, ANKESH KUMAR(MAIL@CURARELEGAL.COM, 
ANKESHKUMAR578578@GMAIL.COM)(0)(RESPONDENT) 

 

79 W.P.(C)-3098/2025 
CM APPL. 14666/2025 
CM APPL. 14667/2025 
CM APPL. 14668/2025 
CM APPL. 14669/2025 

COMMISSIONER DELHI POLICE AND ORS  
V/s SACHIN 
  

ASHISH DIXIT SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
AKSHIT K. DIXIT(ASHISHCGSC@GMAIL.COM)(9999900412)(PETITIONER) 
CURARE LEGAL(MAIL@CURARELEGAL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

80 CONT.CAS(C)-1358/2024 
WITH W.P.(C) 7188/2024 

RAMESHWAR TIWARI  
V/s MR GIRIDHAR ARAMANE AND ORS. 
  

PUNEET TANEJA  

 OTHER DETAILS OF ADVOCATES: 
PUNEET TANEJA(LAWYERSCHAMBER21@GMAIL.COM)(9810208494)(PETITIONER) 
GIRIDHAR ARAMANE(DEFSECY@NIC.IN)(0)(RESPONDENT) 
VIKRAM(PSFS@MEA.GOV.IN)(0)(RESPONDENT) 
TARUN(CDAARMYMEERUT.DAD@NIC.IN)(0)(RESPONDENT) 
MAJ BHARAT(AMAP.DHARAN@MEA.GOV.IN)(0)(RESPONDENT) 

 

81 W.P.(C)-7188/2024 
CM APPL. 30038/2024 
CM APPL. 30039/2024 

UNION OF INDIA AND ORS.  
V/s RAMESHWAR TIWARI 
  

VIKRANT NILESH GOYAL  

 OTHER DETAILS OF ADVOCATES: 
VIKRANT NILESH GOYAL()(9953228888)(PETITIONER) 
TANEJA ASSOCIATES(TANEJA.ASSOC@YAHOO.CO.IN)()(RESPONDENT) 

 

FOR FINAL HEARING 

82 W.P.(C)-1316/2008 UOI & ORS.  
V/s KAMALINI NAGRAJAN DUTT & ORS. 
  

JYOTI SINGH, VIVEK BHARDWAJ, 
SAHIL BHALAIK 

 

 OTHER DETAILS OF ADVOCATES: 
VIVEK BHARDWAJ(ADV.VIVEKE502@GMAIL.COM)(9810562468)(RESPONDENT) 
SAHIL BHALAIK(SAHILBHALAIK@YAHOO.CO.IN)(9717689172)(PETITIONER) 

 

83 W.P.(C)-77/2015 UNION OF INDIA  
V/s SHRI RAJ PRIY SINGH 
  

SAQIB, SAGAR SAXENA, VIKAS 
MAHAJAN 

 

 OTHER DETAILS OF ADVOCATES:  

84 W.P.(C)-3424/2019 
CM APPL. 15723/2019 

AMAR SINGH  
V/s  COMMISSIONER OF POLICE & ORS 
  

SOURABH AHUJA  

 OTHER DETAILS OF ADVOCATES: 
SOURABH AHUJA()(9810714492)(PETITIONER) 

 

FOR DISPOSAL 

85 W.P.(C)-10829/2022 R S KHAN, IDAS (RETD.)  
V/s UNION OF INDIA & ORS. 
  

QURRATULAIN, MOHAMMED 
SHOAIB KHAN, JIVESH KUMAR 
TIWARI 

 

 OTHER DETAILS OF ADVOCATES: 
MS. QURRATULAIN(QURRATULAIN29@GMAIL.COM)(8130850642)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
MOHAMMED SHOAIB KHAN(SHOAIB_ADVOCATE@OUTLOOK.COM)(9958777248)(PETITIONER) 
JIVESH KUMAR TIWARI(JIVESH1872@GMAIL.COM)(9811612855)(RESPONDENT) 

 

86 W.P.(C)-4946/2024 
CM APPL. 20274/2024 
WITH W.P.(C) 4955/2024 
W.P.(C) 4985/2024 

UNION OF INDIA THROUGH ITS SECRETARY DEPARTMENT OF 
TELECOMMUNICATION & ORS.  
V/s ALL INDIA RETIRED BHARAT SANCHAR NIGAM LIMITED 
EXECUTIVE WELFARE ASSOCIATION AND ORS. 
  

HIMANSHU PATHAK  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU PATHAK(HPATHAK1951@GMAIL.COM)(9643121390)(PETITIONER) 
GAURI(GAURI@GPURI.IN)()(RESPONDENT) 
 
 
 
 

 

mailto:ADVYOGESHSHARMA@YAHOO.CO.IN)(0)(RESPONDENT)
mailto:GAURI@GPURI.IN)()(RESPONDENT)
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87 W.P.(C)-4955/2024 
CM APPL. 20291/2024 

UNION OF INDIA & ORS.  
V/s ALL INDIA BSNL PENSIONERS WELFARE ASSOCIATION & 
ORS. 
  

HIMANSHU PATHAK, RANVIR SINGH  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU PATHAK(ADVSAMMAN98@GMAIL.COM)()(PETITIONER) 
G NARAYAN (G.NARAYANOFFICE@GMAIL.COM)()(RESPONDENT) 
RANVIR SINGH(RSPS99@YAHOO.COM)(9810582123)(PETITIONER) 

 

88 W.P.(C)-4985/2024 
CM APPL. 20392/2024 

UNION OF INDIA & ORS.  
V/s RETIRED TELECOM OFFICERS WELFARE ASSOCIATION & 
ORS. 
  

HIMANSHU PATHAK  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU PATHAK(HPATHAK1951@GMAIL.COM)(9643121390)(PETITIONER) 
GAURI(GAURI@GPURI.IN)()(RESPONDENT) 

 

89 W.P.(C)-6037/2024 
CM APPL. 25032/2024 

UNION PUBLIC SERVICE COMMISSION  
V/s HAIMANTI BHATTACHARYA & ANR. 
  

VARDHMAN KAUSHIK, AJAY KUMAR 
THAKUR 

 

 OTHER DETAILS OF ADVOCATES: 
VARDHMAN KAUSHIK(VARDHMAN.KAUSHIK@GMAIL.COM)(9899697730)(PETITIONER) 
VARDHMAN KAUSHIK(VARDHMAN.KAUSHIK@GMAIL.COM)(9899697730)(PETITIONER) 
HAIMANTIBHATTACHARYA(ANUNIT.SINGH@GOV.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
AJAY KUMAR THAKUR(AKTLAWASSOCIATES@GMAIL.COM)(9718960192)(PETITIONER) 

 

FOR ORDERS 

90 LPA-1084/2024 
CM APPL. 63850/2024 
CM APPL. 63853/2024 
CM APPL. 10171/2025 

THE MANAGEMENT OF PATEL INTEGRATED LOGISTICS 
LIMITED  
V/s SATBIR SINGH & ANR. 
  

MOHD YASEEN KHAN  

 OTHER DETAILS OF ADVOCATES: 
M Y KHAN & ASSOCIATES(MYKHAN678@YAHOO.COM)(9810761110)(PETITIONER) 
LABJ(LABJLC2@NIC.IN)(0)(RESPONDENT) 
DR. M Y KHAN AND ASSOCIATES(MYKHAN678@YAHOO.COM)(9810761110)(PETITIONER) 
LAB JLC(LABJLC2@NIC.IN)(0)(RESPONDENT) 

 

PART-HEARD MATTERS 

91 FAO(OS)-4/2024 
CM APPL. 2970/2024 

PANKAJ AGGARWAL  
V/s MEENAKSHI DUBEY 
  

RAJESH GUPTA, PUSHKAR SOOD  

 OTHER DETAILS OF ADVOCATES: 
RAJESH GUPTA (RAJESHGUTPA_ADVOCATE@HOTMAIL.COM)(9810087071)(PETITIONER) 
RAJESH GUPTA, HARPREET(RAJESHGUPTA_ADVOCATE@HOTMAIL.COM)(9810087071)(PETITIONER) 
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)()(RESPONDENT) 
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)()(RESPONDENT) 
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(9810010790)(RESPONDENT) 

 

92 LPA-13/2021 
CM APPL. 790/2021 
CM APPL. 66267/2023 

DELHI TRANSPORT CORPORATION (DTC) THROUGH ITS 
CHAIRMAN  
V/s MANOHAR LAI (DRIVER) BATCH NO. 26775 TOKEN NO. 
68780 
  

SARFARAZ KHAN, SARFARAZ KHAN, 
MANISHA TYAGI, SONU KUMAR, 
MUSKAAN CHAWLA 

 

 OTHER DETAILS OF ADVOCATES: 
SARFARAZ (SARFARAZADV@YAHOO.CO.IN)()(PETITIONER) 
SARFARAZ KHAN(SARFARAZADV@YAHOO.CO.IN)(9899140169)(PETITIONER) 
TARANG(GUPTARANG@GMAIL.COM)(9650180179)(RESPONDENT) 
MANISHA TYAGI(MANISHATYAGI_LAW@YAHOO.CO.IN)(9811007270)(PETITIONER) 
KAADAMBARI(KAADAMBARI@UCOLINDIA.COM)()(RESPONDENT) 
SONU KUMAR(SONUKUMAR58@REDIFFMAIL.COM)(9871147124)(PETITIONER) 
MUSKAAN CHAWLA(MUSKAANCHAWLA17@GMAIL.COM)(8376009595)(RESPONDENT) 

 

93 W.P.(C)-8301/2008 
CM APPL. 15955/2008 

D.D.A.  
V/s V.N.GUPTA & ANR. 
  

ARUN BIRBAL, SAKET SIKRI, RAVI 
SIKRI, AYUSHYA KUMAR, ARUN 
BIRBAL, JASBIR BIDHURI 

 

 OTHER DETAILS OF ADVOCATES: 
ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(PETITIONER) 
JASBIR BIDHURI(SANJEEVKU2007@GMAIL.COM)(9871773187)(RESPONDENT) 

 

94 W.P.(C)-2075/2019 
CM APPL. 9690/2019 

DELHI TRANSPORT CORPORATION  
V/s SH. RAJINDER KUMAR MODI 
  

MS. BHAKTI PASRIJA SETHI  

 OTHER DETAILS OF ADVOCATES: 
MS. BHAKTI PASRIJA SETHI()(9354508218)(PETITIONER) 

 

95 W.P.(C)-2465/2019 
CM APPL. 11457/2019 

SPORTS AUTHORITY OF INDIA  
V/s K.N. SHARMA 
  

GEETANJALI SHARMA, AVNISH 
AHLAWAT, NEERAJ SHEKHAR, 
GOVIND SWAROOP CHATURVEDI 

 

 OTHER DETAILS OF ADVOCATES: 
GEETANJALI SHARMA()(9899147053)(PETITIONER) 
NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(PETITIONER) 
NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(PETITIONER) 
GOVIND SWAROOP CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(PETITIONER) 
 
 

 

mailto:GSC_DLF@YAHOO.CO.IN)(9811092221)(PETITIONER)
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96 W.P.(C)-11693/2019 
CM APPL. 48068/2019 
CM APPL. 3262/2021 
CM APPL. 39848/2021 
CM APPL. 44788/2024 
WITH W.P.(C) 11694/2019 
W.P.(C) 11695/2019 
W.P.(C) 7915/2023 
W.P.(C) 8501/2024 

DEEN BANDHU GARG AND ORS.  
V/s SOUTH DELHI MUNICIPAL CORPORATION AND ORS. 
  

RAJIV AGGARWAL, RAJIV AGARWAL, 
NARESH KAUSHIK, SHIVANGI 
SANJAY KUMAR, ANAND SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGGARWAL()(9811142757)(PETITIONER) 
RAJIVAGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
RAJIV AGARWAL & MEGHA & L GANGMEI (RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT) 
DIVYA PRAKASH PANDEY(DIVYAPPANDE@GMAIL.COM)(9818077123)(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9811031792)(PETITIONER) 
DIVYA(DIVYAPPANDE@GMAIL.COM)()(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 

 

97 W.P.(C)-11694/2019 
CM APPL. 48071/2019 
WITH W.P.(C) 11695/2019 

RISHI KAPOOR AND ORS.  
V/s EAST DELHI MUNICIPAL CORPORATION AND ORS. 
  

RAJIV AGARWAL, NARESH KAUSHIK, 
ANAND SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGARWAL()(9811142757)(PETITIONER) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 

 

98 W.P.(C)-11695/2019 
CM APPL. 48074/2019 
CM APPL. 3416/2021 

DINESH AND ANR.  
V/s NORTH DELHI MUNICIPAL CORPORATION AND ORS. 
  

RAJIV AGARWAL, RAJIV AGARWAL, 
NARESH KAUSHIK, ANAND SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGARWAL()(9811142757)(PETITIONER) 
RAJIV AGARWAL & MEGHA & L GANGMEI (RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
RAJIVAGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
NAMRATA MUKIM(NAMRATAMUKIM@HOTMAIL.COM)(9899106515)(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER) 
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER) 

 

99 W.P.(C)-7915/2023 SURESH CHAND SHARMA  
V/s MUNICIPAL CORPORATION OF DELHI AND ORS. 
  

NARESH KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
NARESH KAUSHIK(SATPALB71@GMAIL.COM)(1123711667)(PETITIONER) 
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 

 

100 W.P.(C)-8501/2024 MUNICIPAL CORPORATION OF DELHI   
V/s ANITA KUMARI AND ANR 
  

SOUMITRA CHATTERJEE  

 OTHER DETAILS OF ADVOCATES: 
SRIPARNA CHATTERJEE()(9999941193)(PETITIONER) 
SINHA (SINHAADVOCATE@HOTMAIL.COM)()(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 

 

101 W.P.(C)-3538/2021 
CM APPL. 10698/2021 

UNION OF INDIA THROUGH THE GENERAL MANAGER & ORS.  
V/s SH. GURDEEP SINGH 
  

JITENDRA KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
UNION OF INDIA THROUGH THE GENERAL MANAGER (JKSINGH@GMAIL.COM )()(RESPONDENT) 
UNION OF INDIA THROUGH THE GENERAL MANAGER (JKSINGH@GMAIL.COM )()(RESPONDENT) 
JITENDRA KUMAR SINGH(JKSINGH93@GMAIL.COM)(9810260368)(PETITIONER) 
SH. GURDEEP SINGH (NITESHAINI21@GMAIL.COM )()(PETITIONER) 
SH. GURDEEP SINGH (NITESHAINI21@GMAIL.COM )()(PETITIONER) 
GURDEEP SINGH(NITESHSAINI21@GMAIL.COM)()(RESPONDENT) 

 

102 W.P.(C)-15111/2022 
CM APPL. 46742/2022 
CM APPL. 46743/2022 
CM APPL. 53968/2022 

MS NEETI BHARARA OBEROI AND OTHERS  
V/s GOVT OF NCT OF DELHI & ORS. 
  

ANKUR ARORA, NARESH KAUSHIK, R 
V SINHA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR ARORA AND SRISHTI SHARMA(ADVANKURARORA@GMAIL.COM, 
ADVSRISHTISHARMA@GMAIL.COM)(9811929774)(PETITIONER) 
SECRETARY OF EDUCATION(SECYEDU@NIC.IN, DIREDU@NIC.IN , CSDELHI@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ANKUR ARORA(ADVANKURAORA@GMAIL.COM, 
ADVSRISHTISHARMA@GMAIL.COM)(9811929774)(PETITIONER) 
CS DELHI(CSDELHI@NIC.IN, SECYEDU@NIC.IN, DIREDU@NIC.IN)()(RESPONDENT) 
NITESH(NITESHKUMARSINGH1981@GMAIL.COM, NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(RESPONDENT) 
R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT) 
R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT) 

 

 
 NOTE:CM APPL.14557/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-5400/2024  LISTED AT ITEM NO.31 
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       COURT NO.  42  

                    DIVISION BENCH-VII 

                HON'BLE MR.JUSTICE CHANDRA DHARI SINGH  

       HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI 

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

sumanchawala575@gmail.com  
 

 

cmvijaypal.dhc@gov.in  
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

FRESH MATTERS & APPLICATIONS 

26 W.P.(C)-3121/2025 
CM APPL. 14784/2025 
CM APPL. 14785/2025 

BRIG MANENDRA JANAK KUMAR RETD & ANR.  
V/s UNION OF INDIA & ORS. 
  

SUDHANSHU SHEKHAR PANDEY  

 OTHER DETAILS OF ADVOCATES: 
SS PANDEY & ASSOCIATES(SSPANDEYASSOCIATES@GMAIL.COM)(9968319917)(PETITIONER) 
GREEN WOODS, JNC ACCOUNTS, CIBIL(JNC.GREENWOODS@GMAIL.COM, 
JNCACCOUNTS@GMAIL.COM, CIBILINFO@TRANSUNION.COM)(0)(RESPONDENT) 
GAUTAM RAPID CONSORTIUM, ASHWANI LALL, 
VIDUSH(GAUTAMRAPIDCONSORTIUM@GMAIL.COM, ASHWANI.LALL@GMAIL.COM, 
VIDUSHSAXENA@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA, HAMEL PARIHAR(UOIDHC@GMAIL.COM, 
HAMELPARIHAR@REDIFFMAIL.COM, 
HAMELPARIHAR@GMAIL.COM)(1123384193)(RESPONDENT) 
AXIS BANK(CUSTOMER.SERVICE@AXISBANK.COM, CREDITCARDS@AXISBANK.COM, 
LOANS@AXISBANK.COM)(0)(RESPONDENT) 
AXIS BANK(MERCHANT.SERVICES@AXISBANK.COM, 
NRI.SERVICES@AXISBANK.COM)(0)(RESPONDENT) 
AXIS BANK(PNO@AXISBANK.COM, ALERTS@AXISBANK.COM, 
NODAL.OFFICER@AXISBANK.COM)(0)(RESPONDENT) 

 

27 W.P.(C)-3123/2025 SMT LAJWANTI JAIN  
V/s LT GOVERNOR OF DELHI & ORS. 
  

AAYUSH AGARWALA  

 OTHER DETAILS OF ADVOCATES: 
ANUJ P. AGARWALA(ANUJ@PBA.NET.IN)(1141741314)(PETITIONER) 
PSTOLG, , SANTOSH KUMAR TRIPATHI, RCOOP(PSTOLG.DELHI@NIC.IN, 
STANDINGCOUNSELGNCTD@GMAIL.COM, RCOOP@NIC.IN)(9868250806)(RESPONDENT) 
ABHISHEK(ABHISHEKG86@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc7
mailto:sumanchawala575@gmail.com
mailto:sumanchawala575@gmail.com
mailto:cmvijaypal.dhc@gov.in
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   COURT NO. 41 

       HON'BLE MS.JUSTICE JYOTI SINGH  

 

 

 

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF  

      SUPPLEMENTARY LIST.” 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmnijeshnair@gmail.com 

 

 
CLICK HERE TO JOIN VC 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

67 W.P.(C)-3090/2025 
CM APPL. 14649/2025 
CM APPL. 14650/2025 

S INDRAVE SINGH MANN  
V/s MUNICIPAL CORPORATION OF DELHI 
& ORS. 
  

MALAK M BHATT sub to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
NM LAW 
CHAMBERS(MALAK@MALAKBHATT.COM)(9650592002)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, MCD, SHAMS 
TABREZ(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM, 
TABREZADV@GMAIL.COM)(9868250806)(RESPONDENT) 
GOVIND MANN(GOVINDMANN@GMAIL.COM)(0)(RESPONDENT) 

 

68 W.P.(C)-3092/2025 
CM APPL. 14653/2025 
CM APPL. 14654/2025 
CM APPL. 14655/2025 

SMRITI MEHRA & ANR.  
V/s UNION OF INDIA & ANR. 
  

ARUNADHRI IYER  

 OTHER DETAILS OF ADVOCATES: 
R. ARUNADHRI 
IYER(ARUNADHRI.IYER@GMAIL.COM)(9958702467)(PETITIONER) 
UNION OF INDIA, INDIAN GOLF UNION(UOIDHC@GMAIL.COM, 
INFO@INDIANGOLFUNION.ORG, 
HON.SECRETARY@INDIANGOLFUNION.ORG)(1123384193)(RESPONDENT) 
SATISH KUMAR, INDIAN GOLF UNION, BK REPSWAL(DGPSKS@GMAIL.COM, 
SECRETARY@INDIANGOLFUNION.COM, 
BKREPSWAL@YAHOO.CO.IN)(0)(RESPONDENT) 

 

69 W.P.(C)-3093/2025 
CM APPL. 14656/2025 

MATLOOB @ MATLOOB KHAN  
V/s MUNICIPAL CORPORATION OFDELHI 
& ORS. 
  

RAKESH MAHAJAN  

 OTHER DETAILS OF ADVOCATES: 
MOHD. NAZIM(MN471650@GMAIL.COM)(9990282028)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, 
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

70 W.P.(C)-3095/2025 RAJENDRA ADHIKARI   
V/s MUNICIPAL CORPORATION OF DELHI 
& ANR. 
  

RITAJ KACKER  

 OTHER DETAILS OF ADVOCATES: 
RITAJ KACKER(KACKERRITAJ3@GMAIL.COM)(8512890051)(PETITIONER) 
RITAJ KACKER(KACKERRITAJ3@GMAIL.COM)(8512890051)(PETITIONER) 
MCD, HUMABERY(CLOMCDHQ@GMAIL.COM, 
HUMABERY@GMAIL.COM)(0)(RESPONDENT) 
MCD, HUMABERY(CLOMCDHQ@GMAIL.COM, 
HUMABERY@GMAIL.COM)(0)(RESPONDENT) 
 
 
 
 
 
 
 
 
 
 
 
 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
mailto:HUMABERY@GMAIL.COM)(0)(RESPONDENT)
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71 W.P.(C)-3117/2025 
CM APPL. 14762/2025 
CM APPL. 14763/2025 
CM APPL. 14764/2025 

MANOJ KUMAR AGARWAL  
V/s UNION OF INDIA & ORS. 
  

AKSHAT BAJPAI sub to office objection 

 OTHER DETAILS OF ADVOCATES: 
AKSHAT 
BAJPAI(ADVOCATEAKSHATBAJPAI@GMAIL.COM)(7985177435)(PETITIONER) 
JAGJIT SINGH, UNION OF INDIA, 
RAILNET(JAGJITSINGHADVOCATE@YAHOO.CO.IN, UOIDHC@GMAIL.COM, 
CRB@RB.RAILNET.GOV.IN)(1123384193)(RESPONDENT) 
RAILNET(GM@NR.RAILNET.GOV.IN, 
DRM@DLI.RAILNET.GOV.IN)(0)(RESPONDENT) 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

72 RFA-619/2017 MAMTA RANI SHARMA  
V/s GURUDUTT K P S N 
  

ANUBHAV DUBEY  

 OTHER DETAILS OF ADVOCATES:  

73 W.P.(C)-12995/2018 
CM APPL. 50420/2018 

SHRI BHAGAT RAJ  
V/s NORTH MUNICIPAL CORPORATION 
OF DELHI AND ORS. 
  

EKTA  

 OTHER DETAILS OF ADVOCATES: 
EKTA()(9873843877)(PETITIONER) 

 

74 W.P.(C)-2839/2020 RAMCHANDER  
V/s UNION OF INDIA & ANR 
  

COUNSEL FOR THE PETITONER, 
OM PRAKASH 

 

 OTHER DETAILS OF ADVOCATES: 
COUNSEL FOR THE PETITONER()(9811157416)(PETITIONER) 
OM 
PRAKASH(OUMLAWASSOCIATES@GMAIL.COM)(9818199103)(RESPONDENT) 

 

75 W.P.(C)-96/2023 
CM APPL. 315/2023 
CM APPL. 4902/2023 

SIR SOBHA SINGH AND SONS PRIVATE 
LIMITED & ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL 
  

KULJEET RAWAL  

 OTHER DETAILS OF ADVOCATES: 
KULJEET 
RAWAL(RAWALADVOCATE@YAHOO.CO.IN)(9811088203)(PETITIONER) 
KULJEET RAWAL(RAWALADVOCATE@YAHOO.CO.IN)()(PETITIONER) 
NDMC (LAW.DETT.NDMC@GMAIL.COM)()(RESPONDENT) 
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       COURT NO. 43  

     HON'BLE MR. JUSTICE PRATEEK JALAN  

 

 

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  

 

      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  

 

      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  

 

 

NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 

 TO VIDEO CONFERENCING RULES 2021.”  

 

 

NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 

        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 

 

NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 

  

         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 

 

NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  

 

(a) “FRESH MATTERS AND APPLICATIONS; 

 

(b) “FOR ADMISSION” MATTERS; 

 

(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 

(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  

 

CLICK HERE FOR VC  

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   

 
 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

sanjoyojha73@gmail.com  
 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

69 W.P.(C)-3111/2025 KRISHNA PRATAP SINGH  
V/s SMALL INDUSTRIES DEVELOPMENT 
BANK OF INDIA 
  

MANISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
MANISH KUMAR(MIKE82ADV@GMAIL.COM)(9911750282)(PETITIONER) 
MONISA BASSI(MONISABBASI@GMAIL.COM)(0)(RESPONDENT) 

 

70 W.P.(C)-3118/2025 
CM APPL. 14767/2025 
CM APPL. 14768/2025 

AKANKSHA KULSHRESHTHA   
V/s NETAJI SUBHASH UNIVERSITY OF 
TECHNOLOGY 
  

UMESH CHANDRA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
UMESH 
SHARMA(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
AVNISH AHLAWAT, NSUT(AVNISH@AHLAWATASSOCIATIES.IN, 
REGISTRAR@NSUT.AC.IN)(0)(RESPONDENT) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
mailto:sanjoyojha73@gmail.com
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ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

71 W.P.(C)-3124/2025 
CM APPL. 14793/2025 

DR O P SINGH  
V/s DELHI SKILL AND 
ENTREPRENEURSHIP UNIVERSITY & 
ANR. 
  

PANKAJ KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ KUMAR(AORPANKAJKUMAR@GMAIL.COM, 
SIDDHARTH.KUMAR23@GMAIL.COM)(9958683901)(PETITIONER) 
SHIVENDRA SINGH, 
PRAMOD(SHIVENDRASINGH065@GMAIL.COM, 
PRAMOD.K.GOYAL@DSEU.AC.IN)(0)(RESPONDENT) 

 

 

 

 

 

 

 

   COURT NO. 30  

   HON'BLE  MR.JUSTICE SANJEEV NARULA 

 

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 

    

       IS OVER.” 
 
 

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 

         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc9 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmnandansingh.dhc@gov.in       

 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CONNECTED MATTERS (ANMM) 

61 CRL.M.C.-6165/2019 
CRL.M.A. 41635/2019 
CRL.M.A. 20126/2023 
WITH CRL.REV.P. 1242/2019 
CRL.M.C. 598/2020 
CRL.REV.P. 1330/2019 
CRL.REV.P. 64/2020 

C.V.R. RAO  
V/s SECURITIES AND EXCHANGE BOARD 
OF INDIA 
  

AMITESH SINGH BAKSHI, ASHISH 
AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
AMITESH SINGH BAKSHI()(9811025921)(PETITIONER) 
AASHISH (AASHISHADVOCATE@GMAIL.COM)(9810077771)(PETITIONER) 
AMOHAN (ADVOCATE.AMOHAN@GMAIL.COM)()(RESPONDENT) 

 

62 CRL.REV.P.-1242/2019 
CRL.M.A. 76/2022 

ANKUR CULTIVATORS PRIVATE LIMITED & 
ANR.  
V/s SECURITIES EXCHANGE BOARD OF 
INDIA 
  

GAURI RISHI, ASHISH AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
GAURI RISHI()(8447051414)(PETITIONER) 
O.P. FAIZI(AASHISHADVOATE@GMAIL.COM)(9810077771)(PETITIONER) 
VIBHOR(VIBHOR@BAVLEGAL.IN)()(RESPONDENT) 

 

63 CRL.REV.P.-1330/2019 
CRL.M.A. 43648/2019 

RAKESH SONI  
V/s SECURITIES AND EXCHANGE BOARD 
OF INDIA 
  

VIMAL PUGGAL  

 OTHER DETAILS OF ADVOCATES: 
VIMAL PUGGAL()(9811085804)(PETITIONER) 
 
 
 
 
 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc9
mailto:cmnandansingh.dhc@gov.in
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64 CRL.M.C.-598/2020 
CRL.M.A. 2447/2020 

M/S SHONKH TECHNOLOGIES 
INTERNATIONAL PVT LTD  
V/s SEBI 
  

KARANJAWALA & CO, ASHISH 
AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
KARANJAWALA & CO()(9717196388)(PETITIONER) 
ASHISH 
AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(PETITIONER) 
ASHISH 
AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT) 
()()(PETITIONER) 

 

65 CRL.REV.P.-64/2020 
CRL.M.A. 1416/2020 
CRL.M.A. 1417/2020 
CRL.M.A. 2894/2022 
WITH CRL.M.C. 598/2020 
CRL.REV.P. 1242/2019 

SANDEEP KUMAR GUPTA  
V/s SECURITIES AND EXCHANGE BOARD 
OF INDIA 
  

NAMAN JOSHI, ASHISH 
AGGARWAL, ASHISH AGGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
NAMAN JOSHI()(9810057280)(PETITIONER) 
O.P. FAIZI(AASHISHADVOCATE@GMAIL.COM)(9810077771)(PETITIONER) 
NAMAN JOSHI(NAMAN.JOSHI@CJSLEGAL.IN)()(RESPONDENT) 
ASHISH 
AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT) 

 

 

 

 

NOTE: CRL.M.A.7743-44/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-280/2025 LISTED AT ITEM NO.19 

NOTE: CRL.M.A.7758/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-280/2025 LISTED AT ITEM NO.19 

 

 

 

 

 

    COURT NO. 27  

    HON'BLE MR.JUSTICE JASMEET SINGH 

 

 

NOTE: CRL.M.A.7662/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.4219/2024 LISTED AT ITEM NO.04 
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    COURT NO. 49   

    HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  

 

 

CLICK TO JOIN VC  

 

 https://delhihighcourt.webex.com/meet/dhcecourtvc2  

 

MEETING ID : 1766397421  

 

NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  

CASE NO:- 

NAME OF COUNSEL APPEARING FOR :- 

MOB. NO:- 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

66 RSA-52/2025 
CM APPL. 14724/2025 
CM APPL. 14725/2025 

SHIV MANDIR VIKAS SAMITI  
V/s PD. VIDYA NAND JHA (PUJARI) 
  

D.K. RUSTAGI  

 OTHER DETAILS OF ADVOCATES: 
D K RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER) 

 

67 W.P.(C)-3115/2025 
CM APPL. 14755/2025 

ISHA PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

68 W.P.(C)-3116/2025 
CM APPL. 14759/2025 

EKLAVYA DENTAL COLLEGE AND HOSPITAL  
V/s ALL INDIA COUNCIL FOR TECHNICAL 
EDUCATION 
  

ACHARYA SIDDHARTH PRAVEEN subject to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PRAVEEN ACHARYA & 
ASSOCIATION(ADVSIDDHARTHACHARYA@GMAIL.COM)(8080989023)(PETITIONER) 
ANIL SONI, RUSHRAJ(ANILSONI42@GMAIL.COM, 
REGISTRAR@RUSHRAJ.ORG)(0)(RESPONDENT) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

69 RSA-53/2025 
CM APPL. 14789/2025 
CM APPL. 14790/2025 

SHIV MANDIR VIKAS SAMITI  
V/s PD. VIDYA NAND JHA (PUJARI) 
SINCE DECEASED THROUGH LRS. 
  

D.K. RUSTAGI  

 OTHER DETAILS OF ADVOCATES: 
D K 
RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER) 
 
 
 
 
 
 
 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc2
mailto:pramod.kumar@dhc.nic.in
mailto:ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)
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70 W.P.(C)-3122/2025 
CM APPL. 14788/2025 

RAM BHAJAN PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

 

 

 

 

                     COURT NO. 25  

                 HON'BLE MS.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

cmbharatgulati.dhc@gov.in 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

110 BAIL APPLN.-996/2025 
CRL.M.A. 7549/2025 
CRL.M.A. 7550/2025 

KUNAL KUMAR  
V/s STATE OF NCT OF DELHI 
  

PUSHPREET SINGG  

 OTHER DETAILS OF ADVOCATES: 
FRIENDS LEGAL 
ASSOCIATES(ADVMEHARBANSINGHGUGNANI@GMAIL.COM)(9999190636)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(NARAINA-4/2025) 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

INTERIM BAIL 

111 BAIL APPLN.-1981/2022 
CRL.M.A. 13008/2023 
CRL.M.A. 21616/2023 
 
 
WITH BAIL APPLN. 2126/2022 
BAIL APPLN. 2210/2022 

RAJESH SHANTARAM SHETTY  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

SOUMYASHREE MISRA, VIPIN SINGH 
BANSAL 

 

 OTHER DETAILS OF ADVOCATES: 
ANIL KUMAR(ANILCO040@GMAIL.COM)()(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
VIPIN SINGH BANSAL (ADV.VIPINBANSAL@GMAIL.COM)(7011672833)(PETITIONER) 
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-216-2022-A-0001) 
BAIL APPLN. 2126/2022 FILED BY TANAJI MANDAL 
ADHIKARI (DISPOSED ON : 2023-08-11 ) 
BAIL APPLN. 2210/2022 FILED BY BHUSHAN 
ANANT PATIL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2514/2022 FILED BY KRITI VERMA 
(DISPOSED ON : 2022-12-22 ) 
W.P.(CRL) 2146/2023 FILED BY ROHAN VERMA 
(DISPOSED ON : 2023-08-08 ) 
 
P.S.-FIR NO. :(CBI-216-2022-A-0001) 

 

 

 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc
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112 BAIL APPLN.-2126/2022(Disposed 
off case) 

TANAJI MANDAL ADHIKARI  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

VIPIN SINGH BANSAL  

 OTHER DETAILS OF ADVOCATES: 
VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(PETITIONER) 
VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-216-2022-A-0001) 
BAIL APPLN. 1981/2022 FILED BY RAJESH 
SHANTARAM SHETTY (D. OF HEARING : 2025-03-11 
) 
BAIL APPLN. 2210/2022 FILED BY BHUSHAN 
ANANT PATIL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2514/2022 FILED BY KRITI VERMA 
(DISPOSED ON : 2022-12-22 ) 
W.P.(CRL) 2146/2023 FILED BY ROHAN VERMA 
(DISPOSED ON : 2023-08-08 ) 
 
P.S.-FIR NO. :(CBI-216-2022-A-0001) 

113 BAIL APPLN.-2210/2022 BHUSHAN ANANT PATIL  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

VIPIN SINGH BANSAL  

 OTHER DETAILS OF ADVOCATES: 
VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-216-2022-A-0001) 
BAIL APPLN. 1981/2022 FILED BY RAJESH 
SHANTARAM SHETTY (D. OF HEARING : 2025-03-11 
) 
BAIL APPLN. 2126/2022 FILED BY TANAJI MANDAL 
ADHIKARI (DISPOSED ON : 2023-08-11 ) 
W.P.(CRL) 2514/2022 FILED BY KRITI VERMA 
(DISPOSED ON : 2022-12-22 ) 
W.P.(CRL) 2146/2023 FILED BY ROHAN VERMA 
(DISPOSED ON : 2023-08-08 ) 
 
P.S.-FIR NO. :(CBI-216-2022-A-0001) 

FRESH MATTERS & APPLICATIONS 

114 CRL.M.A. 7790/2025 
CRL.M.A. 7791/2025 
In CRL.REV.P.-849/2024 

KAMAL KISHORE  
V/s THE STATE NCT OF DELHI AND ANR 
  

DIGVIJAY AZAD, ANJALI NEHRA  

 OTHER DETAILS OF ADVOCATES: 
RAJAN BHATIA (DIGVIJAYBHARDWAJ45@GMAIL.COM)(9810770654)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAMAL KISHORE 
(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAMLA KISHORE 
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAMAL 
KISHORE(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAMLA KISHORE KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

 

 

 

NOTE: CRL.M.A.7738-39/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-849/2025 LISTED AT ITEM NO.09 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



11.03.2025                                                                                       SUPPLEMENARY CAUSE LIST 

 

23 

 

                 COURT NO. 51  

                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 

 

 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 

 

 

 

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.  

 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  

     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 

  DISTURBANCE.  

       

      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR  NAME.  

  

      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 

      FROM A PUBLIC PLACE.” 

 

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  

 

 

 

CLICK HERE TO JOIN VC: 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1  

 

MEETING NO.  2512 822 1186. 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

bhupesh.kumar@dhc.nic.in  
   
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

53 CM APPL. 14639/2025 
In LA.APP.-970/2008 

KHUSHBAKT RAI  
V/s UOI & ANR. 
  

MR.DEEPAK KHOSLA, ANUROOP 
P.S 

 

 OTHER DETAILS OF ADVOCATES: 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

54 CM APPL. 14642/2025 
In LA.APP.-492/2009 

ASHWANI VERMA  
V/s UOI & ANR. 
  

DEEPAK KHOSLA, ANUROOP P.S, 
SANJAY PODDAR 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KHOSLA(ANILCO040@GMAIL.COM)(0)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

55 CM APPL. 14631/2025 
CM APPL. 14632/2025 
In LA.APP.-164/2018 

HINDUSTAN PETROLEUM 
CORPORATION LIMITED  
V/s ISHWAR SINGH & ORS 
  

ASHISH RANA, ISHA KAPOOR, 
SHUBHAM BHALLA 

 

 OTHER DETAILS OF ADVOCATES: 
ASHISH RANA()(9971882200)(PETITIONER) 
ASHISH RANA(AOR.ASHISHRANA@GMAIL.COM)(0)(PETITIONER) 
ISHA KAPOOR (ISHAKAPOOR1997@GMAIL.COM, 
SAINIJAI73@GMAIL.COM)(9953641646)(RESPONDENT) 
SHUBHAM 
BHALLA(SHUBHAMBHALLA@HOTMAIL.COM)(9654427273)(RESPONDENT) 
 
 
 
 
 
 
 
 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1
mailto:bhupesh.kumar@dhc.nic.in
mailto:bhupesh.kumar@dhc.nic.in
mailto:SHUBHAMBHALLA@HOTMAIL.COM)(9654427273)(RESPONDENT)
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56 CM APPL. 14633/2025 
CM APPL. 14634/2025 
In LA.APP.-181/2018 

HINDUSTAN PETROLEUM 
CORPORATION LIMITED  
V/s GYAN PRAKASH & ORS 
  

ASHISH RANA, D V GOYAL, ISHA 
KAPOOR 

 

 OTHER DETAILS OF ADVOCATES: 
ASHISH RANA()(9971882200)(PETITIONER) 
D V GOYAL()(9818013876)(PETITIONER) 
ISHA KAPOOR(ISHAKAPOOR1997@GMAIL.COM, 
SAINIJAI73@GMAIL.COM)(0)(PETITIONER) 
AHSISH RANA(AOR.ASHISHRANA@GMAIL.COM)(0)(RESPONDENT) 

 

57 LA.APP.-44/2025 
CM APPL. 14750/2025 
CM APPL. 14751/2025 
CM APPL. 14752/2025 

UNION OF INDIA  
V/s SH BALJEET SINGH D THR LRS & 
ORS. 
  

RAJNEESH KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR SHARMA 
(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER) 
RS DALAL(RSDALALADVOCATE@GMAIL.COM)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

58 C.R.P.-314/2024 
CM APPL. 63266/2024 
CM APPL. 63268/2024 

OM PRAKSH MALHOTRA & ANR.  
V/s SACHIN MALHOTRA 
  

TUSHAR ANAND  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR ANAND & ASEEM 
NAYYAR(ADV.TUSHARANAND@GMAIL.COM)(9999342007)(PETITIONER) 
PURVESH(PURVESHBUTTAN@GMAIL.COM)(0)(RESPONDENT) 
PURVESH(PURVESHBUTTAN@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 

59 RC.REV.-507/2015 
CM APPL. 8455/2019 
 
 
WITH RC.REV. 563/2015 
          RC.REV. 642/2015 
          RC.REV. 560/2015 
          RC.REV. 99/2016 

M/S GAINDA LAL RAM NARAYAN & 
ANR  
V/s NARAYAN SHAMNANI 
  

S C SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
S C SINGHAL()(9871868543)(PETITIONER) 

 

60 RC.REV.-563/2015 
CM APPL. 23785/2015 
CM APPL. 6966/2016 
CM APPL. 14540/2016 
CM APPL. 68805/2024 

M/S BELI RAM CHEMIST & ORS  
V/s NARAYAN SHAMNANI 
  

S JAINA & ASSOCITES, KUMAR 
KHURANA & CO, SIDHARTH 
BORAH, SIDHARTH BORAH 

 

 OTHER DETAILS OF ADVOCATES: 
LAW OFFICES OF GURINDER PAL 
SINGH(CONTACT@GURINDERPARTNERS.COM)(9811176622)(PETITIONER) 
ASHOK POPLI(ASHOKPOPLI16@YAHOO.IN)(0)(RESPONDENT) 
SIDHARTH 
BORAH(SIDHARTHBORAH@GLEN.CO.IN)(9643379563)(PETITIONER) 

 

61 RC.REV.-99/2016 
CM APPL. 5209/2016 
CM APPL. 68804/2024 

YOGESH JAIN  
V/s NARAYAN SHAMNANI 
  

AMIT SETHI, KUMAR KHURANA 
& CO 

 

 OTHER DETAILS OF ADVOCATES: 
AMIT 
SETHI(OFFICEOFAMITSETHI@GMAIL.COM)(9811050339)(PETITIONER) 
ASHOK POPLI(ASHOKPPLI16@YAHOO.IN)(0)(RESPONDENT) 
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                      COURT NO. 36   

     HON'BLE MR.JUSTICE VIKAS MAHAJAN 

 

 

 

NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  

 

 

NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  

 

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR  

                COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M.  OF  THEIR PRESENCE”.   ALL  

               SUCH MATTERS WILL BE TAKEN UP  POST LUNCH SESSIONS ( AT  02:30 P.M. ) 

 

CLICK HERE TO JOIN VC 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 

93 BAIL APPLN.-544/2025 
CRL.M.(BAIL) 262/2025 

ARVIND DHAM  
V/s DIRECTORATE OF ENFORCEMENT 
  

HARSH SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
AAMIR KHAN (CHAMBERSOFAC@GMAIL.COM)(9717496414)(PETITIONER) 
DL.ED (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 13/2024) 
W.P.(CRL) 2241/2024 FILED BY MANIDEEP MAGO (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2391/2024 FILED BY SANJAY SETHI (D. OF 
HEARING : 2025-03-11 ) 
W.P.(CRL) 211/2025 FILED BY MAYANK DANG & ANR. 
(D. OF HEARING : 2025-05-27 ) 
CRL.M.C. 1548/2025 FILED BY JASPREET SINGH BAGGA 
(D. OF HEARING : 2025-05-07 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 
13/2024) 

FRESH MATTERS & APPLICATIONS 

94 CRL.M.A. 7785/2025 
In BAIL APPLN.-667/2025 

KULDEEP KUMAR  
V/s STATE OF NCT OF DELHI 
  

ANUJ KUMAR RANJAN  

 OTHER DETAILS OF ADVOCATES: 
ANUJ KUMAR 
(AKRANJANADVOCATE@GMAIL.COM)(8851528876)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(NABI KARIM-427/2024) 

 

 

 

 

 

 

 

NOTE:CRL.M.A.7672/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN. 3718/2024 LISTED AT ITEM NO.07 

 

 

NOTE:CRL.M.BAIL.541/2025, CRL.M.A.7742/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-4102/2024 LISTED AT ITEM NO.09 
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                      COURT NO. 32   

     HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA 

 

 

 

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT 

        SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.  

        ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  

 

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT  

        THROUGH E-MAIL/WHATSAPP. 

 

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M. 

 

 

TO JOIN V.C.:   https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 

 

Meeting number     25184205783 

 

FOR ADJOURNMENT SLIP :  courtmaster09@gmail.com  

 
FOR SENDING APPEARANCE :    https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 
 

                        

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

51 CRL.L.P.-112/2025 
CRL.M.A. 5592/2025 
CRL.M.A. 5593/2025 
CRL.M.A. 5594/2025 

R.B. TECH ELECTRONICS PVT LTD.  
V/s NARESH AGGARWAL & ANR. 
  

CYRIL IGNATIOUS  

 OTHER DETAILS OF ADVOCATES: 
AMIT PUNJ (AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER) 
AEMINDIA (INFO@AEMINDIA.COM)(0)(RESPONDENT) 
DHRUV(DHRUV@SMGPOWER.COM)(0)(RESPONDENT) 

 

52 CRL.L.P.-161/2025 
CRL.M.A. 7120/2025 
CRL.M.A. 7121/2025 
CRL.M.A. 7122/2025 

R.B. TECH ELECTRONICS PVT LTD.  
V/s NARESH AGGARWAL & ANR. 
  

CYRIL IGNATIOUS  

 
WITH CRL.L.P.-112/2025 
 
 

OTHER DETAILS OF ADVOCATES: 
AMIT PUNJ(AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER) 

 

53 CRL.L.P.-162/2025 
CRL.M.A. 7123/2025 
CRL.M.A. 7124/2025 
CRL.M.A. 7125/2025 

R.B. TECH ELECTRONICS PVT LTD.  
V/s NARESH AGGARWAL & ANR. 
  

CYRIL IGNATIOUS  

 
WITH CRL.L.P.-112/2025  

OTHER DETAILS OF ADVOCATES:  

54 CRL.L.P.-163/2025 
CRL.M.A. 7126/2025 
CRL.M.A. 7127/2025 
CRL.M.A. 7128/2025 

R.B. TECH ELECTRONICS PVT LTD.  
V/s NARESH AGGARWAL & ANR. 
  

CYRIL IGNATIOUS  

WITH CRL.L.P.-112/2025  OTHER DETAILS OF ADVOCATES: 
AMIT PUNJ (AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

55 CRL.L.P.-164/2025 
CRL.M.A. 7130/2025 
CRL.M.A. 7131/2025 
CRL.M.A. 7132/2025 

R.B. TECH ELECTRONICS PVT LTD.  
V/s NARESH AGGARWAL & ANR. 
  

CYRIL IGNATIOUS  

WITH CRL.L.P.-112/2025 OTHER DETAILS OF ADVOCATES: 
AMIT PUNJ(AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER) 
DHRUV (DHRUV@SMGPOWER.COM)(0)(RESPONDENT) 

 

56 CRL.L.P.-165/2025 
CRL.M.A. 7138/2025 
CRL.M.A. 7139/2025 
CRL.M.A. 7140/2025 

R.B. TECH ELECTRONICS PVT LTD.  
V/s NARESH AGGARWAL & ANR. 
  

CYRIL IGNATIOUS  

 
ALONGWIT  CRL.L.P.-112/2025 

OTHER DETAILS OF ADVOCATES: 
AMIT PUNJ(AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER) 
DHRUV (DHRUV@SMGPOWER.COM)(0)(RESPONDENT) 

 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5
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AFTER NOTICE MISC. MATTERS 

57 W.P.(CRL)-3604/2024 
CRL.M.A. 34504/2024 
CRL.M.A. 7595/2025 
CRL.M.A. 7596/2025 

KUSUM SACHDEVA (SENIOR CITIZEN)  
V/s LIEUTENANT GOVERNOR, STATE OF NCT 
OF DELHI AND ORS 
  

SANJANA ANTIL, ROHIT BOORA, 
NISHANT KUMAR GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
SANJANA 
ANTIL(ADVOCATESANJANAANTIL@GMAIL.COM)(9899270061)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
ROHIT BOORA(ROHIT_B2001@YAHOO.COM)(9728164044)(PETITIONER) 
NISHANT KUMAR 
GUPTA(ADVOCATENISHANT1990@GMAIL.COM)(8920477365)(RESPONDENT) 

 

58 W.P.(CRL)-4062/2024 ADITYA SINGH KAPUR  
V/s THE STATE OF NCT OF DELHI 
  

MANDEEP BAISALA  

 OTHER DETAILS OF ADVOCATES: 
MANDEEP BAISALA(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS) 

59 CRL.M.C.-1306/2025 
CRL.M.A. 5821/2025 
CRL.M.A. 7446/2025 

RUSHAL GARG  
V/s STATE NCT OF DELHI THROUGH STATION 
HOUSE OFFICER & ANR. 
  

ABIHA ZAIDI, TRISHA MITTAL  

 OTHER DETAILS OF ADVOCATES: 
ABIHA ZAIDI(ABIHA@SAAZPARTNERS.COM)(9599337516)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
PRITAM (PRITAM@SAAZPARTNERS.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MOHITA SHARMA (MOHITASHARMA.IPS@GMAIL.COM)(0)(RESPONDENT) 
TRISHA MITTAL(TRISHA91@GMAIL.COM)(9871109553)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DWARKA SECTOR TWENTY THREE-349/2023) 
W.P.(CRL) 3514/2023 FILED BY SHASHI BALA (D. OF 
HEARING : 2025-04-17 ) 
W.P.(CRL) 3530/2023 FILED BY KARAMJIT GARG 
(D. OF HEARING : 2025-04-17 ) 
CRL.M.C. 3096/2024 FILED BY RUSHAL GARG 
(DISPOSED ON : 2024-04-24 ) 
CRL.M.C. 10000/2024 FILED BY MOHITA SHARMA 
(DISPOSED ON : 2025-03-05 ) 
 
P.S.-FIR NO. :(DWARKA SECTOR TWENTY THREE-
349/2023) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

60 CRL.M.A. 7792/2025 
CRL.M.A. 7793/2025 
In BAIL APPLN.-
1835/2024(Disposed off case) 
 
 
WITH BAIL APPLN. 2523/2024 

MAUN KHAN  
V/s STATE NCT OF DELHI 
  

NAVEEN PANWAR, POOJA ROY  

 OTHER DETAILS OF ADVOCATES: 
ADITYA AGGARWAL (ADV.NPANWAR@GMAIL.COM)(9818852882)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(OKHLA INDUSTRIAL AREA-923/2023) 
BAIL APPLN. 1364/2024 FILED BY MOHD. HAFIZ 
(DISPOSED ON : 2024-04-23 ) 
BAIL APPLN. 2523/2024 FILED BY ANOWER ALI 
(DISPOSED ON : 2024-10-09 ) 
BAIL APPLN. 3994/2024 FILED BY MOHD RAFIQ 
(DISPOSED ON : 2024-11-26 ) 
BAIL APPLN. 4024/2024 FILED BY MOHD QUTUB 
(DISPOSED ON : 2024-11-26 ) 
BAIL APPLN. 4217/2024 FILED BY MOHD HAFIZ 
(DISPOSED ON : 2024-11-26 ) 
BAIL APPLN. 977/2025 FILED BY SAFIK ALI LAYAK 
@SAFIK AL SANFUI @BABU HAKLA (D. OF 
HEARING : 2025-04-16 ) 
 
P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
923/2023) 
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AFTER NOTICE MISC. MATTERS 

61 CRL.M.C.-5506/2023 NAVEEN CHANDRA UPADHYAYA  
V/s STATE(GOVT. OFNCT OF DELHI) AND ORS. 
  

DHANANJAI KAUSHAL, DEEPAK  

 OTHER DETAILS OF ADVOCATES: 
KAUSHAL & ASSOCIATES(DHANANJAYKSHL@GMAIL.COM)(9599480560)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
CHAMAN AZHAR(CHAMAN_AZHAR@YAHOO.COM)()(RESPONDENT) 
MANOJ SARPAL(MANOKSARPAL@GMAIL.COM)()(RESPONDENT) 
DEEPAK (DEEPAKSHARMA2922@GMAIL.COM)(9211350090)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(I.G.I.AIRPORT-160/2011) 
CRL.M.C. 271/2012 FILED BY STATE (DISPOSED 
ON : 2012-08-08 ) 
 
P.S.-FIR NO. :(I.G.I.AIRPORT-160/2011) 

CONNECTED MATTERS (ANMM) 

62 CRL.M.C.-3757/2023 
CRL.M.A. 14165/2023 
 
 
 
 
WITH W.P.(CRL) 446/2024 
W.P.(CRL) 1119/2024 
W.P.(CRL) 1609/2024 
W.P.(CRL) 647/2024 

SHRI RAM DIYA  
V/s STATE OF NCT OF DELHI & ANR. 
  

TUSHAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
TUSHAR 
SHARMA(TUSHAR.SHARMA.ADVOCATE.1985@GMAIL.COM)(9999592027)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
W.P.(CRL) 446/2024 FILED BY SAHIL ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1609/2024 FILED BY MOHIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1119/2024 FILED BY SHASHANK 
SANGAL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2745/2024 FILED BY AMIT ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2753/2024 FILED BY SUMIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 3371/2024 FILED BY M/S BUDDYS 
TRADING PRIVATE LIMITED (D. OF HEARING : 
2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 

63 W.P.(CRL)-1119/2024 SHASHANK SANGAL  
V/s STATE OF NCT OF DELHI & ORS. 
  

MANOJ TOMAR  

 OTHER DETAILS OF ADVOCATES: 
VIBHOR BAGGA (ADVOCATE.VIBHORBAGGA@GMAIL.COM)(981328398)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
CRL.M.C. 3757/2023 FILED BY SHRI RAM DIYA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 446/2024 FILED BY SAHIL ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1609/2024 FILED BY MOHIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2745/2024 FILED BY AMIT ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2753/2024 FILED BY SUMIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 3371/2024 FILED BY M/S BUDDYS 
TRADING PRIVATE LIMITED (D. OF HEARING : 
2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 

64 W.P.(CRL)-1609/2024 MOHIT SINGH  
V/s STATE OF NCT OF DELHI & ORS. 
  

ABHIMANYU SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU 
SINGH(ABHIMANYU_SHEORAN@YAHOO.CO.IN)(9999918494)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
CRL.M.C. 3757/2023 FILED BY SHRI RAM DIYA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 446/2024 FILED BY SAHIL ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1119/2024 FILED BY SHASHANK 
SANGAL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2745/2024 FILED BY AMIT ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2753/2024 FILED BY SUMIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 3371/2024 FILED BY M/S BUDDYS 
TRADING PRIVATE LIMITED (D. OF HEARING : 
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2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 

65 W.P.(CRL)-446/2024 
WITH W.P.(CRL) 1119/2024 
W.P.(CRL) 1609/2024 
CRL.M.C. 3757/2023 
W.P.(CRL) 2745/2024 

SAHIL ARORA  
V/s STATE NCT OF DELHI AND ANR. 
  

ABHIMANYU SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU 
SINGH(ABHIMANYU_SHEORAN@YAHOO.CO.IN)(9999918494)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
CRL.M.C. 3757/2023 FILED BY SHRI RAM DIYA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1609/2024 FILED BY MOHIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1119/2024 FILED BY SHASHANK 
SANGAL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2745/2024 FILED BY AMIT ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2753/2024 FILED BY SUMIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 3371/2024 FILED BY M/S BUDDYS 
TRADING PRIVATE LIMITED (D. OF HEARING : 
2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 

66 W.P.(CRL)-2745/2024 AMIT ARORA  
V/s STATE OF NCT OF DELHI & ORS. 
  

ABHIMANYU SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU SINGH 
(ABHIMANYU_SHEORAN@YAHOO.CO.IN)(9999918494)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
CRL.M.C. 3757/2023 FILED BY SHRI RAM DIYA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 446/2024 FILED BY SAHIL ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1609/2024 FILED BY MOHIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1119/2024 FILED BY SHASHANK 
SANGAL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2753/2024 FILED BY SUMIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 3371/2024 FILED BY M/S BUDDYS 
TRADING PRIVATE LIMITED (D. OF HEARING : 
2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 

67 W.P.(CRL)-2753/2024 SUMIT SINGH  
V/s STATE OF NCT OF DELHI & ORS. 
  

ABHIMANYU SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU SINGH 
(ABHIMANYU_SHEORAN@YAHOO.CO.IN)(9999918494)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
CRL.M.C. 3757/2023 FILED BY SHRI RAM DIYA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 446/2024 FILED BY SAHIL ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1609/2024 FILED BY MOHIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1119/2024 FILED BY SHASHANK 
SANGAL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2745/2024 FILED BY AMIT ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 3371/2024 FILED BY M/S BUDDYS 
TRADING PRIVATE LIMITED (D. OF HEARING : 
2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 
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68 W.P.(CRL)-3371/2024 M/S BUDDYS TRADING PRIVATE LIMITED  
V/s STATE OF NCT OF DELHI & ORS. 
  

ABHINAV SARUP SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU 
SINGH(ABHIMANYU_SHEORAN@YAHOO.CO.IN)(9999918494)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-131/2022) 
CRL.M.C. 3757/2023 FILED BY SHRI RAM DIYA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 446/2024 FILED BY SAHIL ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1609/2024 FILED BY MOHIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 1119/2024 FILED BY SHASHANK 
SANGAL (D. OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2745/2024 FILED BY AMIT ARORA (D. 
OF HEARING : 2025-03-11 ) 
W.P.(CRL) 2753/2024 FILED BY SUMIT SINGH (D. 
OF HEARING : 2025-03-11 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
131/2022) 

 

 

 

 

 
   COURT NO. 08  

   HON'BLE MR.JUSTICE SACHIN DATTA 

 

CLICK HERE TO JOIN V.C. 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 

 

 

 

NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  

       

       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 

  

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

103 W.P.(C)-3097/2025 
CM APPL. 14664/2025 
CM APPL. 14665/2025 

HEMANT  
V/s DIRECTORATE OF ENFORCEMENT & 
ANR. 
  

KUMAR VAIBHAW  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR, SANAT KAPOOR, ANANYA KAPOOR, SHIVAM YADAV, TARUN 
KAPOOR(ANANYA@SALILKAPOOR.CO)(9910629894)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT, UNION OF INDIA, SUPPORT BOI(DL.HC-
ED@GOV.IN, UOIDHC@GMAIL.COM, SUPPORT-
BOI@MHA.GOV.IN)(1123384193)(RESPONDENT) 

 

104 W.P.(C)-3099/2025 
CM APPL. 14670/2025 
CM APPL. 14701/2025 

RAVI KUMAR  
V/s UNION OF INDIA THROUGH SECRETARY 
MINISTRY OF YOUTH AFFAIRS AND SPORTS 
& ORS. 
  

AARATI SAH  

 OTHER DETAILS OF ADVOCATES: 
ANILENDRA 
PANDEY(AARATISAHADVOCATE@GMAIL.COM)(8757004014)(PETITIONER) 
ALL INDIA CARROM FEDERATION, SECY SPORTS, 
SROADAYAR(INDIANCARROM@GMAIL.COM, SECY-SPORTS@NIC.IN, 
SROADAYAR@TNREGINET.NET)(0)(RESPONDENT) 
 
 
 
 
 
 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
mailto:cmsachinsharma@dhc.nic.in
mailto:SROADAYAR@TNREGINET.NET)(0)(RESPONDENT)
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105 W.P.(C)-3101/2025 SACHIN SHARMA & ORS.  
V/s  LIEUTENANT GOVERNOR & ORS. 
  

GAGAN CHAWLA  

 OTHER DETAILS OF ADVOCATES: 
GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM, 
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SCSERVICESGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATIES.IN)(0)(RESPONDENT) 

 

106 W.P.(C)-3103/2025 
CM APPL. 14675/2025 
CM APPL. 14676/2025 

M S ACTECH INFORMATION SYSTEM LTD  
V/s SMALL FARMERS AGRIBUSINESS 
CONSORTIUM & ORS. 
  

ANUKUL RAJ  

 OTHER DETAILS OF ADVOCATES: 
ANUKUL RAJ(ANUKULRAJ@GMAIL.COM)(9811363727)(PETITIONER) 
DD PROJECTS, KUNAL, SFAC(DDPROJECTS@SFAC.IN, KUNAL@IREGAL.IN, 
SFAC@NIC.IN)(0)(RESPONDENT) 

 

107 W.P.(C)-3112/2025 
CM APPL. 14733/2025 

RAJ KUMAR SAINI  
V/s GOVT OF NCT OF DELHI & ORS. 
  

APURVA UPMANYU SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
APURVA UPMANYU(APURVUPMANYU@GMAIL.COM)(9810611825)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

108 W.P.(C)-3113/2025 
CM APPL. 14738/2025 
CM APPL. 14739/2025 
CM APPL. 14740/2025 

MR RAJEEV PAHWA & ORS.  
V/s BUREAU OF IMMIGRATION MINISTRY 
OF HOME AFFAIRS GOVERNMENT OF INDIA 
& ORS. 
  

KAUSTUBH RAI  

 OTHER DETAILS OF ADVOCATES: 
KAUSTUBH RAI(KAUSTUBH.RAI@OUTLOOK.COM)(8765629295)(PETITIONER) 
UNION OF INDIA, PRAVEENA, HABIB G(UOIDHC@GMAIL.COM, 
PRAVEENA1807@HOTMAIL.COM, 
HABIBG@BANKOFBARODA.COM)(1123384193)(RESPONDENT) 
INDIA PORTAL, SUPPORT BOI, BOIHQ(INDIAPORTAL@GOV.IN, SUPPORT-
BOI@MHA.GOV.IN, BOIHQ@NIC.IN)(0)(RESPONDENT) 
ARUN(ADVARUN36@GMAIL.COM)(0)(RESPONDENT) 

 

109 W.P.(C)-3114/2025 
CM APPL. 14745/2025 
CM APPL. 14746/2025 

SANJAY KUMAR SHARMA   
V/s UNION OF INDIA AND ORS 
  

MANISH RAGHAV  

 OTHER DETAILS OF ADVOCATES: 
MANISH RAGHAV(RAGHAVLAWEFILE@GMAIL.COM)(9873645048)(PETITIONER) 
UNION OF INDIA, HSHSO, SECY HOME(UOIDHC@GMAIL.COM, HSHSO@NIC.IN, 
WB.SECYHOME@GMAIL.COM, SHOME@NIC.IN)(1123384193)(RESPONDENT) 
DMGHA, SO- SAHIBABAD, CMTPL(DMGHA@NIC.IN, SO-
SAHIBABAD.GZ@UP.GOV.IN, NPB@CMTPL.COM, 
DIRECTOR@CMTPL.COM)(0)(RESPONDENT) 
J BISWAS AND CO(JBISWASANDCO@YAHOO.COM)(0)(RESPONDENT) 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

110 W.P.(C)-3023/2025 
CM APPL. 14303/2025 
CM APPL. 14304/2025 
CM APPL. 14305/2025 

MS LAXMI JEWELLERY EXPORTS PVT 
LTD  
V/s DIRECTOR GENERAL OF FOREIGN 
TRADE & ORS. 
  

RAJAT MITTAL  

 OTHER DETAILS OF ADVOCATES: 
RAJAT MITTAL/ DHARAN 
GANDHI(AASHISH987346@GMAIL.COM)(9971933199)(PETITIONER) 
DHARAN GANDHI/ RAJAT 
MITTAL(AASHISH987346@GMAIL.COM)(9820068466)(PETITIONER) 
ADITYA SINGLA, VINEET , DGFT, UNION OF 
INDIA(ASINGLASSC@GMAIL.COM, VINEETLAW@YAHOO.CO.IN, 
DGFT@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ADITYA SINGLA, VINEET , DGFT, UNION OF 
INDIA(ASINGLASSC@GMAIL.COM, VINEETLAW@YAHOO.CO.IN, 
DGFT@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
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                      COURT NO. 10  

     HON'BLE MR.JUSTICE AMIT MAHAJAN 

 

 

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 

       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 

 

NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 

  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF 

  COUNSELS FOR BOTH SIDES IS NECESSARY).”   

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpooja.dhc@gov.in  

 

 

CLICK HERE TO JOIN VC  

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

35 C.R.P.-74/2025 
CM APPL. 14779/2025 
CM APPL. 14780/2025 
CM APPL. 14781/2025 

DHANPAT SINGH  
V/s DEVENDER SINGH 
  

GURU DUTT SHARMA SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
G D SHARMA (GDSHARMA544@GMAIL.COM)(9868281911)(PETITIONER) 
BALRAJ(BALRAJKAUSHIK1974@GMAIL.COM)(0)(RESPONDENT) 

 

36 CM APPL. 14644/2025(CM For 
Restoration) 
CM APPL. 14645/2025 
In MAC.APP.-198/2023(Disposed off 
case) 

SMT. KUSUM & ANR.  
V/s SH. DHARMENDER DHIMER & ORS. 
  

ANIL KUMAR DWIVEDI, AMIT 
KUMAR MAIHAN, PRADEEP 
GAUR 

 

 OTHER DETAILS OF ADVOCATES: 
ARUNAV TEWARI()(9811373874)(PETITIONER) 
R()(9871450318)(RESPONDENT) 
AMIT KUMAR 
MAIHAN(SAVLAWASSOCIATE@GMAIL.COM)(9871897844)(PETITIONER) 
PRADEEP GAUR(PRADEEPGAUR1@REDIFFMAIL.COM)(0)(RESPONDENT) 
PRADEEP 
GAUR(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(RESPONDENT) 

 
 
 
 
 
 
 
 
 
 
 

37 MAC.APP.-169/2025 
CM APPL. 14677/2025 
CM APPL. 14678/2025 

REKHA SHARMA & ORS.  
V/s PRADEEP KUMAR & ORS. 
  

SHREY CHATHLY  

 OTHER DETAILS OF ADVOCATES: 
SHREY 
CHATHLY(SHERYCHATHLY@YAHOO.COM)(9910211045)(PETITIONER) 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(0)(RESPONDENT) 

 

38 MAC.APP.-170/2025 
CM APPL. 14686/2025 
CM APPL. 14687/2025 
CM APPL. 14688/2025 

TATA AIG GENERAL INSURANCE 
COMPANY  
V/s RIZWANA & ORS. 
  

VAIBHAV SINGH SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
VAIBHAV 
SINGH(VAIIBBHAVSINGH@GMAIL.COM)(8932847574)(PETITIONER) 

 

39 MAC.APP.-171/2025 
CM APPL. 14711/2025 
CM APPL. 14712/2025 
CM APPL. 14713/2025 

TATA AIG GENERAL INSURANCE 
COMPANY  
V/s AZAD & ORS. 
  

VAIBHAV SINGH SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
VAIBHAV SINGH(VAIIBBHAVSINGH@GMAIL.COM)(0)(PETITIONER) 
VAIBHAV 
SINGH(VAIIBBHAVSINGH@GMAIL.COM)(8932847574)(PETITIONER) 
 
 
 
 
 

 

mailto:cmpooja.dhc@gov.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7
mailto:VAIIBBHAVSINGH@GMAIL.COM)(8932847574)(PETITIONER)
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40 MAC.APP.-172/2025 
CM APPL. 14736/2025 
CM APPL. 14737/2025 

VIKASH  
V/s VARSHA GUPTA 
  

SHIVAM SHARMA SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
SHIVAM SHARMA 
(ADVSHIVAM25@GMAIL.COM)(8447808616)(PETITIONER) 
R()(9811107063)(RESPONDENT) 

 

41 MAC.APP.-173/2025 
CM APPL. 14741/2025 
CM APPL. 14742/2025 
CM APPL. 14743/2025 
CM APPL. 14744/2025 

TASLEEM KHAN  
V/s MALTI DEVI & ORS. (THE NEW INDIA 
ASSURANCE CO. LTD.) 
  

KARUNA BAJAJ  

 OTHER DETAILS OF ADVOCATES: 
KARUNA 
BAJAJ(LEGAL.BAJAJASSOCIATES@GMAIL.COM)(9873466435)(PETITIONER) 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(0)(RESPONDENT) 

 

42 MAC.APP.-174/2025 
CM APPL. 14760/2025 
CM APPL. 14761/2025 

THE NEW INDIA ASSURANCE CO. LTD  
V/s SMT. REETA AND ORS 
  

JAI PRAKASH NARAYAN SHAHI  

 OTHER DETAILS OF ADVOCATES: 
J P N SHAHI(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER) 
ABHISHEK(KASHYAP.ABHISHEK@GMAIL.COM)(0)(RESPONDENT) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

43 C.R.P.-75/2025 
CM APPL. 14786/2025 
CM APPL. 14787/2025 

SHIV MOHAN & ORS.  
V/s UMED SINGH & ORS. 
  

SHREYA JAIN SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
AMITABH NARAYAN 
(AMITABHNARAYAN@HOTMAIL.COM)(9818200333)(PETITIONER) 
NARENDER 
SHARMA(NARENDERSHARMA634@GMAIL.COM)(0)(RESPONDENT) 
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                      COURT NO. 35 

     HON'BLE MR. JUSTICE SAURABH BANERJEE 

 

 

 

TO JOIN VC : 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9   

 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

87 CRL.M.A. 7786/2025 
CRL.M.(BAIL) 542/2025 
In BAIL APPLN.-889/2025 

SHAILENDER SINGH @ SONU  
V/s STATE, NCT OF DELHI 
  

BHARAT, DOLLY SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SIMRAN AGGARWAL (SIMRANSIMRAN65@GMAIL.COM)(8920469556)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
DOLLY SHARMA(DOLLYSH29@GMAIL.COM)(9953269424)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PASCHIM VIHAR WEST-613/2019) 
BAIL APPLN. 1019/2022 FILED BY SHAILENDER 
SINGH @ SONU (DISPOSED ON : 2022-07-26 ) 
BAIL APPLN. 3811/2023 FILED BY HARPREET SINGH 
@HAPPY (DISPOSED ON : 2023-11-10 ) 
BAIL APPLN. 2464/2024 FILED BY HARPREET SINGH 
(DISPOSED ON : 2024-11-18 ) 
BAIL APPLN. 852/2025 FILED BY SHAILENDER 
SINGH ALIAS SONU (DISPOSED ON : 2025-02-27 ) 
 
P.S.-FIR NO. :(PASCHIM VIHAR WEST-613/2019) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 

88 CRL.REV.P.-59/2025 
CRL.M.A. 4126/2025 
WITH W.P.(CRL) 776/2025 

CENTRAL BUREAU OF INVESTIGATION  
V/s BHOPAL SINGH 
  

HARPREET KALSI  

 OTHER DETAILS OF ADVOCATES: 
ANUPAM S SHARRMA 
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CBI-
DAI-2019-A-0016) 
BAIL APPLN. 1477/2019 FILED BY BHOPAL SINGH 
(DISPOSED ON : 2019-06-10 ) 
CRL.REV.P. 95/2025 FILED BY CENTRAL BUREAU OF 
INVESTIGATION (D. OF HEARING : 2025-03-10 ) 
 
P.S.-FIR NO. :(CBI-DAI-2019-A-0016) 

89 W.P.(CRL)-776/2025 
CRL.M.A. 7224/2025 

RAO KUNVER SAIN  
V/s CENTRAL BUREAU OF INVESTIGATION 
& ANR. 
  

VIVEK KADYAN  

 OTHER DETAILS OF ADVOCATES: 
VIVEK 
KADYAN(ADVOCATEVIVEKKADYAN@GMAIL.COM)(9810012948)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) 

P.S.-FIR NO. :(CBI-003-2024-A-0024) 

 

 

 

 

NOTE: CRL.M.A.7749-51/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-1099/2024 LISTED AT ITEM NO.29 
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                      COURT NO. 28    

     HON'BLE MR.JUSTICE AMIT SHARMA  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

mahendra.kadian@dhc.nic.in  

 

CLICK HERE TO JOIN VC 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

68 CRL.M.A. 7794/2025 
CRL.M.A. 7795/2025 
In BAIL APPLN.-3791/2024(Disposed 
off case) 

NEERAJ KUMAR SHARMA  
V/s THE STATE ( N.C.T OF DELHI) 
  

SURAJ PRAKASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SURAJ PRTAKASH 
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
SURAJ PRAKASH 
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SURAJ PRAKASH 
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-117/2023) 
BAIL APPLN. 2395/2023 FILED BY NARESH KUMAR 
GUPTA (DISPOSED ON : 2024-03-11 ) 
BAIL APPLN. 712/2024 FILED BY NEERAJ KUMAR 
SHARMA (DISPOSED ON : 2024-08-21 ) 
BAIL APPLN. 1442/2024 FILED BY SHANKER LAL 
DHAKAR @ SHANKAR DHAKAD (DISPOSED ON : 
2024-08-07 ) 
BAIL APPLN. 1527/2024 FILED BY DILIP KUMAR 
MISHRA (DISPOSED ON : 2024-05-14 ) 
BAIL APPLN. 4802/2024 FILED BY DILIP KUMAR 
MISHRA (DISPOSED ON : 2025-02-18 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-117/2023) 

 

 

 

 

NOTE: CRL.M.A.7673/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C -7649/2023 LISTED AT ITEM NO.45 

NOTE: CRL.M.A.7789/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C-7647/2023 LISTED AT ITEM NO.44 
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                      COURT NO. 21    

     HON'BLE MR.JUSTICE GIRISH KATHPALIA  

 

 

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 

     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 

         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 

 

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  

 

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  

 

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  

         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  

 

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 

         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 

 

CLICK HERE TO JOIN VC  

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

72 CM APPL. 14630/2025 
In RFA-708/2024 

SHALEEN GOEL  
V/s SOHAN PAL GOEL 
  

ZUBIN MAMMEN JOHN, SHRUTI KAPUR  

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER) 
SHALEEN GOEL()(9871218273)(PETITIONER) 
SOHANPAL GOEL()(9871101088)(RESPONDENT) 

 

73 RFA-240/2025 
CM APPL. 14720/2025 

RAM MURTI  
V/s KAPIL DEV SHARMA & ANR. 
  

SHER SINGH  

 OTHER DETAILS OF ADVOCATES: 
RAM MURTI(SSCADVOCATE@GMAIL.COM)(9871450670)(PETITIONER) 
R()(8010011191)(RESPONDENT) 
R()(9971737504)(RESPONDENT) 

 

74 RFA-241/2025 
CM APPL. 14765/2025 
CM APPL. 14766/2025 

APEEJAY EDUCATION SOCIETY  
V/s VIJAY PAL SINGH 
  

YASHMEET KAUR sub to office objection 

 OTHER DETAILS OF ADVOCATES: 
RAHUL REGMI (LAWMARKST@GMAIL.COM)(9818933150)(PETITIONER) 
STERLING TECHNO 
CONSTRUCTIONS(STERLINGTECHNOCONSTRUCTIONS@HOTMAIL.COM)(0)(RESPONDENT) 
KUMAR V(KUMARV_12FEB@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

75 RFA-242/2025 
CM APPL. 14769/2025 
CM APPL. 14770/2025 

APEEJAY EDUCATION SOCIETY  
V/s VIJAY PAL SINGH 
  

YASHMEET KAUR  

 OTHER DETAILS OF ADVOCATES: 
RAHUL REGMI (LAWMARKST@GMAIL.COM)(9818933150)(PETITIONER) 
STERLING TECHNO 
CONSTRUCTIONS(STERLINGTECHNOCONSTRUCTIONS@HOTMAIL.COM)(0)(RESPONDENT) 
KUMARV(KUMARV_12FEB@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

76 W.P.(C)-3120/2025 
CM APPL. 14773/2025 
CM APPL. 14774/2025 

ASHOK KUMAR  
V/s THE DIRECTOR GENERAL, DOORDARSHAN 
KENDRA AND ANR. 
  

PRAKHAR BHATNAGAR  

 OTHER DETAILS OF ADVOCATES: 
PRAKHAR BHATNAGAR(AMICUS.LEGAL@OUTLOOK.COM)(8800814718)(PETITIONER) 
PRASAR BHARTI, RAJEEV SHARMA(DGDD@PRASARBHARATI.GOV.IN, 
RAJEEVSHARMALEGAL@HOTMAIL.COM)(0)(RESPONDENT) 
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ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

77 RFA-243/2025 
CM APPL. 14791/2025 
CM APPL. 14792/2025 

BURMAH SHELL COOPEATIVE HOUSING 
SOCIETY LTD  
V/s PREET SINGH & ORS. 
  

KUNAL LAKRA sub to office objection 

 OTHER DETAILS OF ADVOCATES: 
VAIBHAV DABAS(VAIBHAV.DABAS@GMAIL.COM)(9717499959)(PETITIONER) 
R(ADVOCATIAJUDEX@GMAIL.CO)(0)(RESPONDENT) 
R()(9899039823)(RESPONDENT) 

 

 

 

NOTE:CM APPL.14537/2025 SHALL BE TAKEN UP ALONGWITH RFA-90/2020  LISTED AT ITEM NO.31 

NOTE:CM APPL.14563/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2075/2025  LISTED AT ITEM NO.62 

 

 

 

 

 

                      COURT NO. 22 

     HON'BLE MR. JUSTICE MANOJ JAIN  

 

 

 

Meeting link 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  

 

Meeting number 

 

2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

mjcourtmaster@gmail.com 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

110 W.P.(C)-1496/2025 
CM APPL. 7446/2025 

NITIKA GUPTA  
V/s CENTRAL BANK OF INDIA 
(THROUGH ITS GENERAL 
MANAGER/BRANCH MANAGER) 
  

RAHUL RAI  

 OTHER DETAILS OF ADVOCATES: 
RAHUL RAI(ADVOCATES@LEXPRACTICA.COM)(0)(PETITIONER) 
TUSHAR SINGH, CENTRAL BANK(TUSHARSINGH145@GMAIL.COM, 
CMCYBERPORTAL@CENTRALBANK.CO.IN)(0)(RESPONDENT) 
CENTRAL BANK(ZMDELHZO@CENTRALBANK.CO.IN, 
CUSTOMERCARE@CENTRALBANK.CO.IN)(0)(RESPONDENT) 
CENTRAL BANK(AGMDELZO@CENTRALBANK.CO.IN, 
OPERROHTRO@CENTRALBANK.CO.IN)(0)(RESPONDENT) 

 

111 W.P.(C)-3021/2025 
CM APPL. 14302/2025 

ANANYA SAMANTA  
V/s RESERVE BANK OF INDIA & ORS. 
  

SHASHWAT PARIHAR  

 OTHER DETAILS OF ADVOCATES: 
SHASHWAT 
PARIHAR(SHASHWATADV@GMAIL.COM)(7903889268)(PETITIONER) 
HAMEL PARIHAR, RUDRA 
BUILDWELL(HAMELPARIHAR@REDIFFMAIL.COM, 
HAMELPARIHAR@GMAIL.COM, 
MUKESH@RUDRABUILDWELL.COM)(0)(RESPONDENT) 
HOME LOANS, RUDRA 
BUILDWELL(HOMELOANS@SAMMAANCAPITAL.COM, 
SALES@RUDRABUILDWELL.COM)(0)(RESPONDENT) 

 

112 W.P.(C)-3089/2025 
CM APPL. 14647/2025 
CM APPL. 14648/2025 

SHANTANU PRAKASH  
V/s IDBI BANK 
  

NEHA NAGPAL  

 OTHER DETAILS OF ADVOCATES: 
NM LAW 
CHAMBERS(OFFICE@NMLAWCHAMBERS.IN)(9810030834)(PETITIONER) 
VPS LAW 
ASSOCIATES(VPSLAWASSOCIATES@GMAIL.COM)(0)(RESPONDENT) 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015
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113 W.P.(C)-3119/2025 
CM APPL. 14771/2025 
CM APPL. 14772/2025 

PCI LIMITED  
V/s PUNJAB NATIONAL BANK 
  

RAJESH KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAVI DATA, RAJESH 
SHARMA(WRITETORRLEGAL@GMAIL.COM)(9810223507)(PETITIONER) 
ARUN SHUKLA(CONNECT@SNSLEGAL.IN)(0)(RESPONDENT) 

 

 

 

 

NOTE:CM APPL.14565/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13685/2019  LISTED AT ITEM NO.26 

 

 

 

 

 

     COURT NO. 16  

     HON'BLE MR.JUSTICE DHARMESH SHARMA 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 

 

CLICK HERE TO JOIN VC: 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 

 

MEETING NUMBER:  25127330441 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

49 CM APPL. 14637/2025 
In CONT.CAS(C)-1614/2024 

SMT NISHA AND ORS  
V/s DR VANDANA BAGGA 
  

RAJIV AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
RAJIV AGARWAL & MEGHNA DE & L GANGMEI & N 
BHUSHAN(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT) 
RAJIV AGGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT) 

 

50 CM APPL. 14638/2025(CM For 
Restoration) 
In CONT.CAS(C)-1800/2024(Disposed 
off case) 

BHANWAR SINGH   
V/s GOVIND MOHAN & ANR. 
  

SAAHILA LAMBA  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA KAUR 
LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SAAHILA KAUR 
LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 

 

51 CONT.CAS(C)-278/2025 
CM APPL. 11043/2025 
CM APPL. 11069/2025 

LATHA MURALI  
V/s SH BADAL KUMAR DY COMMISSIONER, 
SOUTH ZONE AND ANR 
  

ARVIND KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES:  

52 CONT.CAS(C)-293/2025 LAKHMI CHANDAND ORS  
V/s SH A K SINGH IAS AND MS NEHA 
BANSAL IAS 
  

SHANKER RAJU  

 OTHER DETAILS OF ADVOCATES:  

53 CONT.CAS(C)-374/2025 SHRI BHAGWAN  
V/s SH. DHARMENDRA AND ORS. 
  

ADITYA  

 OTHER DETAILS OF ADVOCATES: 
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54 FAO-57/2025 
CM APPL. 14683/2025 
CM APPL. 14684/2025 

SMT. GEETA DEVI & ORS.  
V/s UNION OF INDIA 
  

RAJAN SOOD subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
RAJAN SOOD ASHIMA SOOD(RAJAN-
SOOD@HOTMAIL.COM)(9311903346)(PETITIONER) 
PORCTDLI(PORCTDLI2022@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

55 FAO-58/2025 
CM APPL. 14756/2025 

SMT. SAROJ & ORS.  
V/s UNION OF INDIA 
  

RAJAN SOOD subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
RAJAN SOOD ASHIMA SOOD(RAJAN-
SOOD@HOTMAIL.COM)(9311903346)(PETITIONER) 
PORCTDLI(PORCTDLI2022@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

56 CONT.CAS(C)-555/2024 
CM APPL. 68170/2024 

LEELA GAUR  
V/s DR. JITENDRA SHARMA AND ORS 
  

AMIT SETH  

 OTHER DETAILS OF ADVOCATES: 
AMIT SETH(ASETH@SETHASSOCIATES.COM)(9212549137)(PETITIONER) 
VISHNU(ROHITUPA12@YAHOO.COM)()(RESPONDENT) 
AKHILESH(AKHILESHSHUKLA2007@YAHOO.COM)()(RESPONDENT) 
JITENDRA(DIRIPH@NIC.IN)()(RESPONDENT) 
AMIT SETH(ASETH@SETHASSOCIATES.COM)(9212549137)(PETITIONER) 
AKHILESH SHUKLA(AKHILESHSHUKLA2007@YAHOO.COM,)(0)(RESPONDENT) 
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COURT NO. 29  

HON'BLE MS.JUSTICE SHALINDER KAUR 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

akhil.saxena@dhc.nic.in 

 

CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 

57 CRL.M.(BAIL) 467/2025 
In BAIL APPLN.-1620/2024 

SUNIL @ KALU  
V/s STATE NCT OF DELHI 
  

HEMANT GULATI, KESHAV SETHI  

 OTHER DETAILS OF ADVOCATES: 
JITENDRA SETHI (SETHIASSOCIATESDELHI@GMAIL.COM)(9810062191)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
HEMNAT GULATI(SETHIASSOCIATESDELHI@GMAIL.COM)(9958852527)(PETITIONER) 
HEMNAT GULATI(SETHIASSOCIATESDELHI@GMAIL.COM)(9958852527)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SUBZI MANDI-303/2014) 
BAIL APPLN. 1123/2016 FILED BY VIKRANT @ 
SAGAR (DISPOSED ON : 2016-07-19 ) 
BAIL APPLN. 1588/2017 FILED BY VIKRANT @ 
SAGAR (DISPOSED ON : 2018-07-16 ) 
BAIL APPLN. 1442/2018 FILED BY SURENDER S/O 
KARAN (DISPOSED ON : 2018-06-15 ) 
BAIL APPLN. 2938/2018 FILED BY RAVI DHINKA 
(DISPOSED ON : 2019-09-12 ) 
BAIL APPLN. 4152/2020 FILED BY VARUN 
BHARDWAJ (DISPOSED ON : 2021-03-05 ) 
BAIL APPLN. 518/2020 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2020-03-02 ) 
BAIL APPLN. 1480/2020 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2020-07-07 ) 
BAIL APPLN. 1764/2020 FILED BY SURENDER 
(DISPOSED ON : 2020-08-06 ) 
BAIL APPLN. 1995/2020 FILED BY DEEPESH 
@DEEPU (DISPOSED ON : 2020-09-02 ) 
BAIL APPLN. 2684/2020 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2020-09-21 ) 
BAIL APPLN. 4304/2021 FILED BY DEEPESH @ 
DEEPU (DISPOSED ON : 2021-12-07 ) 
BAIL APPLN. 539/2022 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2022-03-30 ) 
BAIL APPLN. 1719/2022 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2022-09-06 ) 
BAIL APPLN. 3223/2022 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2022-10-31 ) 
BAIL APPLN. 565/2023 FILED BY VIKRANT SAGAR 
(DISPOSED ON : 2024-01-08 ) 
BAIL APPLN. 986/2023 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2023-04-11 ) 
BAIL APPLN. 1319/2023 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2023-04-24 ) 
BAIL APPLN. 2495/2023 FILED BY SURENDER 
(DISPOSED ON : 2023-07-28 ) 
BAIL APPLN. 1437/2023 FILED BY MUKESH @ 
BHOLA (DISPOSED ON : 2023-05-03 ) 
BAIL APPLN. 2468/2023 FILED BY RAVI DHIKA 
(DISPOSED ON : 2024-03-07 ) 
BAIL APPLN. 1987/2023 FILED BY KARAN ALIAS RAJ 
KARAN ALIAS BITTOO (DISPOSED ON : 2023-09-12 ) 
BAIL APPLN. 611/2024 FILED BY SURENDER 
(DISPOSED ON : 2024-08-27 ) 
BAIL APPLN. 4290/2023 FILED BY RAKESH @ 
SUNNY @ SANJAY (DISPOSED ON : 2024-02-06 ) 
BAIL APPLN. 705/2024 FILED BY RAKESH @ SUNNY 
@ SANJAY (DISPOSED ON : 2024-02-29 ) 
BAIL APPLN. 1136/2024 FILED BY RAKESH @ 
SUNNY @ SANJAY (DISPOSED ON : 2024-04-02 ) 
BAIL APPLN. 978/2024 FILED BY RAKESH @ SUNNY 
@ SANJAY (DISPOSED ON : 2024-03-21 ) 
BAIL APPLN. 1381/2024 FILED BY DIPESH @ DEEPU 
(DISPOSED ON : 2024-08-27 ) 
BAIL APPLN. 2792/2024 FILED BY KARAN @ RAJ 
KARAN @ BITTOO (IN JC) (D. OF HEARING : 2025-
04-23 ) 
BAIL APPLN. 2863/2024 FILED BY MUKESH @ 
BHOLA (D. OF HEARING : 2025-03-20 ) 
BAIL APPLN. 3474/2024 FILED BY SUNIL@MAYA 

mailto:akhil.saxena@dhc.nic.in
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(D. OF HEARING : 2025-03-11 ) 
BAIL APPLN. 4250/2024 FILED BY RAVI DHIKA (D. 
OF HEARING : 2025-04-17 ) 
BAIL APPLN. 6/2025 FILED BY SURENDER (IN JC) (D. 
OF HEARING : 2025-04-17 ) 
 
P.S.-FIR NO. :(SUBZI MANDI-303/2014) 

FRESH MATTERS & APPLICATIONS 

58 CRL.M.A. 7796/2025 
In BAIL APPLN.-2363/2024(Disposed 
off case) 
WITH BAIL APPLN. 2364/2024 
BAIL APPLN. 2366/2024 

MEDUVIL NALAKATH MOHAMED ASHRAF 
MOHAMED ASHRAF  
V/s STATE THROUGH SHO PS DWARKA 
SOUTH 
  

AJIT KUMAR NAIR, MOHAMMAD 
ISHAAQ 

 

 OTHER DETAILS OF ADVOCATES: 
AJIT NAIR (AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MOHD ISAAQ(ADV.ISHAAQ@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DWARKA SOUTH-152/2024) 
BAIL APPLN. 2364/2024 FILED BY SAMEERA 
SAMEERA MOHAMED ASHRAF NEELIYATT 
(DISPOSED ON : 2024-10-23 ) 
BAIL APPLN. 2366/2024 FILED BY RIYAS 
ERANHIKKAL (RIYAS E) (DISPOSED ON : 2024-10-23 
) 
 
P.S.-FIR NO. :(DWARKA SOUTH-152/2024) 

59 CRL.REV.P.-96/2025 
CRL.M.(BAIL) 531/2025 
CRL.M.A. 7525/2025 

MUKESH KUMAR  
V/s STATE OF NCT DELHI 
  

UPENDER KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PIYUSH PAHUJA(B109BGSBLOCK@GMAIL.COM)(9599664941)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(BURARI-154/2010) 

CRIMINAL LEAVE PETITIONS 

60 CRL.L.P.-575/2024 CENTRAL BUREAU OF INVESTIGATION  
V/s OMBIR SINGH 
  

ATUL GULERIA  

 OTHER DETAILS OF ADVOCATES: 
CBI(DLACBIDHC@GMAIL.COM)(0)(PETITIONER) 

P.S.-FIR NO. :(CBI-DAI-2015-A-0009) 
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COURT NO. 24   

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

CLICK HERE TO JOIN VC: 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

cmnegi93@gmail.com  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

51 CM(M)-473/2025 
CM APPL. 14690/2025 
CM APPL. 14691/2025 

AKANKSHA JOLLY  
V/s CHANDA JOLLY AND ANR 
  

JAGMEET SINGH RANDHAWA  

 OTHER DETAILS OF ADVOCATES: 
JAGJEET SINGH 
RANDHAWA(JSRANDHAWA127@GMAIL.COM)(9953991571)(PETITIONER) 
R()(8802029468)(RESPONDENT) 

 

52 CM(M)-474/2025 
CM APPL. 14696/2025 

DAYANAND PAL  
V/s MR. DHARMENDRA KUMAR BHATI & 
ORS. 
  

DEEPAK KUMAR MISHRA subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTHA 
YADAV(SIDDHARTHAYADAVADVOCATE@GMAIL.COM)(9811087543)(PETITIONER) 
NANDNIS(NANDNIS@HOTMAIL.COM)(0)(RESPONDENT) 
SHASHANK SHARMA (SHASHANK.SHARMA708@GMAIL.COM)(0)(RESPONDENT) 
ALWIN (ALWIN.MKT@HOTMAIL.COM)(0)(RESPONDENT) 
ALWINDMD(ALWINDMD@HOTMAIL.COM)(0)(RESPONDENT) 

 

53 CM(M)-475/2025 
CM APPL. 14697/2025 
CM APPL. 14698/2025 

PRINCE KHAN  
V/s PAWAN KUMAR 
  

JIBRAN  

 OTHER DETAILS OF ADVOCATES: 
S H ANSARI(SHANSARIADVOCATE@GMAIL.COM)(9810340436)(PETITIONER) 
R()(8851127574)(RESPONDENT) 

 

54 CM(M)-476/2025 
CM APPL. 14702/2025 
CM APPL. 14703/2025 
CM APPL. 14704/2025 

DIN DAYAL AGRAWAL  
V/s SIRI IN FIN LEASE PVT. LTD. 
  

JAYA GOYAL  

 OTHER DETAILS OF ADVOCATES: 
JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER) 
SIRICAPRISO(SIRICAPRISO2018@GMAIL.COM)(0)(RESPONDENT) 

 

55 CM(M)-477/2025 
CM APPL. 14716/2025 
CM APPL. 14717/2025 
CM APPL. 14718/2025 

SHAMLI PRAKASH  
V/s OPERA SOLUTIONS USA LLC & ORS. 
  

AADITYA VIJAY KUMAR subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
AADITYA VIJAYKUMAR(AADITYVK@GMAIL.COM)(9711131164)(PETITIONER) 
PREM PRAKASH(PREM.PRAKASH@KOCHHAR.COM)(0)(RESPONDENT) 
SHWETA (SHWETA.GUPTA@OPERASOLUTIONS.COM)(0)(RESPONDENT) 
TBRIDGES(TRBIDGES@OPERASOLUTIONS.COM)(0)(RESPONDENT) 

 

56 CM(M)-478/2025 
CM APPL. 14728/2025 
CM APPL. 14729/2025 
CM APPL. 14730/2025 

VINAY AGGARWAL  
V/s HAR BAI (DESEASED) THROUGH LRS 
  

NIKHIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
NIKHIL KUMAR VERMA 
(ADV.NIKHILVERMA@GMAIL.COM)(9818143481)(PETITIONER) 
R(LAW8LAWYER@GMAIL.COM)(0)(RESPONDENT) 

 

57 CM(M)-479/2025 
CM APPL. 14731/2025 
CM APPL. 14732/2025 

M/S AJMANI INTERNATIONAL SCHOOL  
V/s M/S KCUBES & ANR. 
  

SYED TAMJEED AHMAD subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
SYED TAMJEED 
AHMAD(SYEDTAMJEEDLKO@GMAIL.COM)(9695516910)(PETITIONER) 
SUNIL KUMAR(SUNILKUMAR.CHOUDHARY82@GMAIL.COM)(0)(RESPONDENT) 
SUKKHJIT(SSKHURANA7@GMAIL.COM)(0)(RESPONDENT) 
 
 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04
mailto:cmnegi93@gmail.com
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58 CM(M)-480/2025 
CM APPL. 14734/2025 
CM APPL. 14735/2025 

SHRI PRADEEP AND ANR  
V/s SMT SAVITRI SIDANA AND ORS 
  

PRAVEEN SURI  

 OTHER DETAILS OF ADVOCATES: 
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER) 
ANAGG(ADVANAGG@GMAIL.COM)(0)(RESPONDENT) 
DHC(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

59 CM(M)-481/2025 
CM APPL. 14753/2025 
CM APPL. 14754/2025 

SATISH KUMAR  
V/s RAJESH & ORS. 
  

JITENDER KUMAR  

 OTHER DETAILS OF ADVOCATES: 
J K GUPTA (ADVRAHUL93@GMAIL.COM)(9868529732)(PETITIONER) 
SSJ (SSJ4949@GMAIL.COM)(0)(RESPONDENT) 

 

60 CM(M)-482/2025 
CM APPL. 14757/2025 
CM APPL. 14758/2025 

RPS INFRASTRUCTURE LIMITED  
V/s ASHWANIDEWAN 
  

SHANTHA DEVI RAMAN  

 OTHER DETAILS OF ADVOCATES: 
SHANTHA DEVI RAMAN(RSRAMANR@YAHOO.COM)(9868101409)(PETITIONER) 

 

FOR ADMISSION 

61 CM(M)-3211/2024 
CM APPL. 48329/2024 
WITH FAO 106/2024 
FAO 103/2024 

REUTERS NEWS AND MEDIA INC.  
V/s VINAY PANDEY AND ORS. 
  

SANDEEP GROVER, SWATI 
AGARWAL 

WITH FAO 397/2024 

 OTHER DETAILS OF ADVOCATES: 
ANUBHAV SETH(ANUBHAVSETH28@GMAIL.COM)(0)(PETITIONER) 
REUTERS NEWS & MEDIA 
INC(CHRISTOPHER.LEE@THOMSONREUTERS.COM)(0)(PETITIONER) 
MAXIN(MAXINCOPORATE@GMAIL.COM)(0)(RESPONDENT) 
RAPHAEL(RAPHAEL.SATTER@THOMSONREUTERS.COM)(0)(RESPONDENT) 
ZEBA(ZEBA.SIDDIQUI@THOMSONREUTERS.COM)(0)(RESPONDENT) 
CHRISTOPHER 
BING(CHRISTOPHER.LEE@THOMSONREUTERS.COM)(0)(RESPONDENT) 
LINKEDIN(BLAWIT@LINKEDIN.COM)(0)(RESPONDENT) 
SWATI 
AGARWAL(SWATI.AGARWAL@AMSSHARDUL.COM)(9311956218)(PETITIONER) 

 

62 FAO-106/2024 
CM APPL. 17398/2024 

REUTERS NEWS AND MEDIA INC.  
V/s VINAY PANDEY AND ORS 
  

SANDEEP GROVER, TUSHAR DATTA, 
SHAURYA RANJAN RAI, VARUN 
PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
REUTERS NEWS & MEDIA 
INC(CHRISTOPHER.LEE@THOMSONREUTERS.COM)()(PETITIONER) 
SANDEEP GROVER(DELHI@ORTISLAW.COM)()(PETITIONER) 
BLAWIT(BLAWIT@LINKEDIN.COM)()(RESPONDENT) 
META PLATFORMS INC(ANDREA.KIRKPATRICK@FB.COM)()(RESPONDENT) 
VINAY(MAXIMCORPORATE@GMAIL.COM)()(RESPONDENT) 
RAPHAEL(RAPHAEL.SATTER@THOMSONREUTERS.COM)()(RESPONDENT) 
EMERSONQ(JOHN.EMERSON@THOMSONREUTERS.COM)()(RESPONDENT) 
RYAN(RYAN.MCNEILL@THOMSONREUTERS.COM)()(RESPONDENT) 
SIDDIQUI(ZEBA.SIDDIQUI@THOMSONREUTERS.COM)()(RESPONDENT) 
LEGAL(LEGAL@INFOEDGEINDIA.COM)()(RESPONDENT) 
CORINNE(CORINNE.PERKINS@THOMSONREUTERS.COM)()(RESPONDENT) 
TUSHAR DATTA(TUSH2510@GMAIL.COM)(9818841784)(RESPONDENT) 
SHAURYA RANJAN RAI(OFFICESRAI@GMAIL.COM)(9013246903)(RESPONDENT) 
VARUN 
PATHAK(VARUN.PATHAK@VARUNPATHAK.COM)(9818990029)(PETITIONER) 
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63 FAO-397/2024 
CM APPL. 75117/2024 
WITH FAO 103/2024 
FAO 106/2024 
CM(M) 3211/2024 

VINAY PANDEY AND ORS.  
V/s MR RAPHAEL SATTER & ORS. 
  

GAURAV BAHL, SWATI AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
TARUN SHARMA (MAXIMCORPORATE@GMAIL.COM)(9999981618)(PETITIONER) 
SANDEEP(SANDEEP.ADV327@GMAIL.COM)(0)(RESPONDENT) 
ADITYA NAYYAR(ADITYANAYYAR1989@GMAIL.COM)(0)(RESPONDENT) 
SWATI 
AGARWAL(SWATI.AGARWAL@AMSSHARDUL.COM)(9311956218)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

64 CM(M)-1835/2024 SUDESH CHHIKARA AND ANR  
V/s BALJEET SINGH AND ANR 
  

JAI PAL SINGH  

 OTHER DETAILS OF ADVOCATES: 
JAIPAL SINGH(JAIPALMALIK100@GMAIL.COM)(9958697032)(PETITIONER) 
BALJEET(D.469.08@GMAIL.COM)()(RESPONDENT) 

 

 

 

 

 

HIGH COURT OF DELHI                                             REGISTRAR (LISTING) 

10.03.2025 

 

 

 



11-03-2025        SECOND SUPPLEMENTARY CAUSE LIST OF COMPANY SIDE 

  

 

COURT NO.10 

HON'BLE MR.JUSTICE AMIT MAHAJAN 

 
NOTE: ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' AND AVOID  

       ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'.  

 

NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE  

      ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM cmpooja.dhc@gov.in  

      (PRESENCE OF COUNSELS FOR BOTH SIDES IS NECESSARY).” 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO CLICK HERE TO JOIN VC  

      https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

AFTER NOTICE COMPANY MATTERS 

15 CO.APPL. 1635/2011 

CO.APPL. 1707/2011 

CO.APPL. 1726/2011 

CO.APPL. 1811/2011 

CO.APPL. 1813/2011 

CO.APPL. 2277/2011 

CO.APPL. 2295/2011 

CO.APPL. 2298/2011 

CO.APPL. 2310/2011 

CO.APPL. 446/2012 

CO.APPL. 448/2012 

CO.APPL. 450/2012 

CO.APPL. 466/2012 

CO.APPL. 474/2012 

CO.APPL. 478/2012 

CO.APPL. 2091/2014 

CO.APPL. 2771/2015 

CO.APPL. 2773/2015 

CO.APPL. 744/2018 

CO.APPL. 747/2018 

CO.APPL. 1196/2018 

CO.APPL. 1198/2018 

CO.APPL. 1200/2018 

CO.APPL. 1233/2018 

CO.APPL. 1235/2018 

CO.APPL. 803/2021 

CO.APPL. 47/2022 
CO.APPL. 179/2025 

In CO.PET.-265/1998 

RE-M/S JVG FINANCE LTD.  
V/s .... 
  

HS PARIHAR, PAWAN KUMAR, AMAN VACHHER, AMAN 
VACHHER, DHEERAJ GUPTA, P NAGESH, H.K. 
CHATURVEDI, ANIL KARNWAL, MOHD SHAKEEL, RAHUL, 
MONIKA ARORA, MONIKA ARORA & ASSOCIATES, FAIZ 
HYDER RIZVI, SHAILENDRA SINGH, AJAY TIWARI, 
OFFICIAL LIQUIDATOR, MANSI CHADHA, DEEPAK 
SHARMA, VIJAY KASANA, AMIT PRAKASH SHAHI, 
ATRYEE GAUTAM, ANAND MOHAN MISHRA, AJIT 
RAJPUT, SAURABH SONI, DHEERAJ GUPTA, AMIT GOEL, 
ADITYA WADHWA, MILAN SINGH NEGI, RISHAB JAIN, 
PRADEEP CHHINDRA, BHASKAR VALI, SRINIVAS R RAO 
MAMIDANNA, RAM LAL ROY, P.NAGESH, BHABNA DAS, 
JRLISTING LISTING, PIYUSH SACHDEV, RISHABH JAIN, 
NEERAJ KUMAR JHA, SWAPNIL GAUR, ANJANEYA 
SINGH, BHAGABATI PRASAD PADHY, JRLISTING 
LISTING, MONIKA ARORA, RAJINDER MATHUR, 
SRINIVAS KOTNI, PURNIMA SETHI, NAGESH, RITU, 
GIRIJESH PANDEY, P.D TEWARI, MANOJ, RAHUL 
THUKRAL, LAW TREE, ANIL, PUSHKAR KATYAL, 
PRATEEK DHANDA, RAKESH KUMAR, RISHABH JAIN, 
MANOJ CHANDRA MISHRA, AMAN NANDRAJOG, SHILPI 
YADAV, DHANANJAY GARG, RITU SINGH MANN, BHIM 
SINGH NAGAR, B YESHWANTH RAJ, DHEERAJ 
MANCHANDA, KARAN KAPOOR, BHASKAR VALI, DEEPAK 
KHOSLA, GOPAL JHA, RAISUDDIN, BHABNA DAS, KUNAL 
TYAGI, A.K. MISHRA, RUCHI KHURANA, MOHIT MITTAL, 
BHAVYA SETHI, SONAM SHARMA, TANMAY YADAV, 
SUNIL KUMAR SHARMA, P NAGESJH, PRAVEEN 
CHANDRA, A MAHAJAN, MR.RR DWIVEDI, BS RAJESH, S 
SHARMA, MS.MANISHA TYAGI, MR. S MAHESHWARI, 
DHIRAJ MISHRA, MR.SK LUTHRA, P.I.JOSHE, MS.MS 
UPPAL, T.S.CHAUDHARY, ARUN SRIVASTAV, KN POPLI, 
VIJAY K SINGH, MS.MANISHA SINGH, MS.UPPAL, 
SANJEEV, AK THAKUR, MR.MAYUR R.SHAH, 
MR.PURNIMA SETHI, HARISH CHAND SHARMA, 
RANJANA ROY, MR. UCHIT BHANDARI, DHANANJAY, 
U.C.MITTAL, K P TOMS, U C MITTAL, R K BAKSHI, 
PUSHKAR SOOD, SARABJIT SHARMA, ABHAY KUMAR, 
VIKAS MAHAJAN, SARBJIT SHARMA, PRATAP, 
SHAILENDERA, SHAILENDRA SINGH & CO, LAV KUMAR 
AGGARWAL, ADRINDUM, NITIN SHARMA, SOMVEER 
SINGH DESWAL, ARUNAY PATNAIK, SUNITA TIWARI, 
CHADHA & ASSOCIATES, ALAM, ATHAR ALAM, AJHAR 
ALAM, BRAJESH VERMA, VINAY KUMAR, SEEMA GUPTA, 
SWETANK SHANTANU, A.K.SINGH, BIPIN, RAJIV 
KUMAR, C MOHAN RAO, HITENDER KAPUR, SEEMA 
KASHYAP, AMIT ANAND TIWARI, A K SRIVASTAVA, N 
RAJA SINGH, MANISH KR, TARUN GUPTA, SHAILENDRA 
SINGH, GOEL & ASSO, SHIVALOK YASHOVARDHAN, RAJ 
KUMAR SHERAWAT, PAWANJIT SINGH BINDRA, RAJAT 
ARORA, RISHI SOOD, CHANDNI GOYAL, ANIL KUMAR 
GUPTA, SACHIN MITTAL, SOMESH KUMAR DUBEY, 
JOSEPH ARISTOTLE S., GIRRISH KUMAR, ATUL GUPTA, 
K. N. MOHAN, YOGESH KUMAR JAGIA, PANKAJ KUMAR, 
SAURABH KALIA, LAVINA AHUJA, ASHIM SHRIDHAR, 
VISHALAKSHI SINGH, GIRIRAJ SUBRAMANIUM, 

 

mailto:cmpooja.dhc@gov.in
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PRASHANT KUMAR TYAGI, DALIP MEHRA, ABHEY 
KUMAR GUPTA, ANIL KUMAR KARNWAL, GURNOOR 
KAUR BAJAJ, SUMIT NAGPAL, VINAYAK MARWAH, 
ANJANEYA SINGH, GURKAMAL HORA ARORA, TANMAY 
YADAV, RAHUL SHUKLA, TARUN KUMAR, NEERAJ 
SHEKHAR 

 OTHER DETAILS OF ADVOCATES: 
AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(PETITIONER) 
VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873146665)(PETITIONER) 
AMIT PRAKASH SHAHI(AMITPRAKASHSHAHI@GMAIL.COM)(9582695868)(PETITIONER) 
ATRYEE GAUTAM(GAUTAM.ATRYEE@GMAIL.COM)(9810220380)(PETITIONER) 
ANAND MOHAN MISHRA(MISHRA.ANAND33@GMAIL.COM)(9871699591)(PETITIONER) 
AJIT RAJPUT(AJITRAJPUTADV@GMAIL.COM)(9899041830)(PETITIONER) 
AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(PETITIONER) 
ANAND MOHAN MISHRA(MISHRA.ANAND33@GMAIL.COM)(9871699591)(PETITIONER) 
SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9899027733)(PETITIONER) 
SAURABH SONI(SAURABSONI@GMAIL.COM)(9899537484)(PETITIONER) 
DHEERAJ GUPTA(PARDEEPJADON37373@GMAIL.COM)(7210670704)(PETITIONER) 
AMIT GOEL(GOELASSOCIATES42@GMAIL.COM)(9810122373)(PETITIONER) 
ANAND MOHAN MISHRA(MISHRA.ANAND33@GMAIL.COM)(9871699591)(PETITIONER) 
DHEERAJ GUPTA(PARDEEPJADON37373@GMAIL.COM)(7210670704)(PETITIONER) 
ADITYA WADHWA(ADITYA.WADHWA@GMAIL.COM)(9910412299)(PETITIONER) 
MILAN SINGH NEGI(NEGIMILAN04@GMAIL.COM)(9015332650)(PETITIONER) 
PRADEEPCHHINDRA(PRADEEP.CHHINDRA@GMAIL.COM)(9310914012)(PETITIONER) 
DHEERAJGUPTA(PERITIAPRADEEP@GMAIL.COM)(7210670704)(PETITIONER) 
BHASKARVALI(BHASKAR.VALI@GMAIL.COM)(9910358225)(PETITIONER) 
RAMROY(RAMLALROY@GMAIL.COM)(9312257661)(PETITIONER) 
DHEERAJGUPTA(PARDEEPJADON37373@GMAIL.COM)(7210670704)(PETITIONER) 
MONIKAARORA(RATANSINGHLAWOFFICE@GMAIL.COM)(9968655010)(PETITIONER) 
AMIT GOEL(GOELASSOCIATES42@GMAIL.COM)(9810122373)(PETITIONER) 
ANAND MOHAN MISHRA(MISHRA.ANAND33@GMAIL.COM)(9871699591)(PETITIONER) 
PUSHKAR KATYAL(PUSHKARKATYAL1990@GMAIL.COM)(9582236669)(PETITIONER) 
AMIT GOEL(GOELASSOCIATES42@GMAIL.COM)(9810122373)(PETITIONER) 
PRADEEPCHHINDRA(PRADEEP.CHHINDRA@GMAIL.COM)(9310914012)(PETITIONER) 
SRINIVAS R RAO MAMIDANNA(ADV.SRIPRASRI@GMAIL.COM)(9810335097)(PETITIONER) 
MILAN SINGH NEGI(NEGIMILAN04@GMAIL.COM)(9015332650)(PETITIONER) 
RISHABH JAIN(SPL@RISHABHJAIN.COM)(9999004468)(PETITIONER) 
MANOJ CHANDRA MISHRA(MANOJMISHRA@REDIFFMAIL.COM)(9810535528)(PETITIONER) 
AJIT RAJPUT(AJITRAJPUTADV@GMAIL.COM)(9899041830)(PETITIONER) 
VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873146665)(PETITIONER) 
BHABNADAS(BHABNADAS@GMAIL.COM)(9560424577)(PETITIONER) 
SUNIL KUMAR SHARMA(SUNILSHARMA.LAW@GMAIL.COM)(9711282860)(PETITIONER) 
BHAGABATI PRASAD PADHY(BHAGABATI_PP@YAHOO.COM)(9350209833)(PETITIONER) 
DHEERAJ MANCHANDA(MANCHANDA.DHEERAJ@HOTMAIL.COM)(9899393339)(PETITIONER) 
PAWANJIT SINGH BINDRA(PAWANBINDRA@HOTMAIL.COM)(9811054970)(PETITIONER) 
RAJAT ARORA(RAJATARORA1984@GMAIL.COM)(9958593888)(PETITIONER) 
RISHI SOOD(RISHI.SOOD83@GMAIL.COM)(9650133112)(PETITIONER) 
CHANDNI GOYAL(BALLURAM987@GMAIL.COM)(9818274049)(PETITIONER) 
SRINIVAS R RAO MAMIDANNA(ADV.SRIPRASRI@GMAIL.COM)(9810335097)(PETITIONER) 
ANIL KUMAR GUPTA(ANILADVOSC1991@GMAIL.COM)(9811381268)(RESPONDENT) 
SACHIN MITTAL(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(RESPONDENT) 
SOMESH KUMAR DUBEY(LAWYERSOMESH@GMAIL.COM)(9868451914)(RESPONDENT) 
DEEPAK KHOSLA(DEEPAK.KHOSLA@GMAIL.COM)(9811054200)(PETITIONER) 
JOSEPH ARISTOTLE S.(ARISTOTLEAOR@GMAIL.COM)(9212018118)(RESPONDENT) 
GIRRISH KUMAR(LAWYERGIRISH@GMAIL.COM)(9873777479)(RESPONDENT) 
ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER) 
K. N. MOHAN(ADVOCATEMOHANJI.INDIA@GMAIL.COM)(8826172523)(PETITIONER) 
YOGESH KUMAR JAGIA(OFFICE.JAGIA@GMAIL.COM)(9871089784)(RESPONDENT) 
SAURABH SONI(SAURABSONI@GMAIL.COM)(9899537484)(RESPONDENT) 
PANKAJ KUMAR(AORPANKAJKUMAR@GMAIL.COM)(9958683901)(RESPONDENT) 
SAURABH KALIA(RAHULGUPTA201525@GMAIL.COM)(9599863694)(PETITIONER) 
LAVINA AHUJA(LAVINAAHUJA333@GMAIL.COM)(9992144066)(PETITIONER) 
ASHIM SHRIDHAR(ASHIM_SHRIDHAR@HOTMAIL.COM)(9971547353)(PETITIONER) 
VISHALAKSHI SINGH(SINGHVISHALAKSHI93@GMAIL.COM)(07999710425)(PETITIONER) 
BHAGABATI PRASAD PADHY(BHAGABATI_PP@YAHOO.COM)(9350209833)(PETITIONER) 
PRADEEP CHHINDRA(PRADEEP.CHHINDRA@GMAIL.COM)(9310914012)(PETITIONER) 
BHABNA DAS(BHABNADAS@GMAIL.COM)(9560424577)(PETITIONER) 
GIRIRAJ SUBRAMANIUM(OFFICEOFGRS@GMAIL.COM)(9654450719)(PETITIONER) 
PRASHANT KUMAR TYAGI(PRASHANT.TYAGI89@GMAIL.COM)(9999205017)(RESPONDENT) 
DALIP MEHRA(DALIPMEHRA@YAHOO.COM)(9811084919)(RESPONDENT) 
DALIP MEHRA(DALIPMEHRA@YAHOO.COM)(9811084919)(RESPONDENT) 
BHASKAR VALI(BHASKAR.VALI@GMAIL.COM)(9910358225)(PETITIONER) 
ABHEY KUMAR GUPTA(ADV.ABHAYGUPTA@GMAIL.COM)(8377974055)(PETITIONER) 
ANIL KUMAR KARNWAL(ANIL.KARNWAL@GMAIL.COM)(9810044429)(PETITIONER) 
GURNOOR KAUR BAJAJ(GBAJAJ0907@GMAIL.COM)(9711542273)(PETITIONER) 
SUMIT NAGPAL(ADVOCATENAGPAL17@GMAIL.COM)(9811051285)(RESPONDENT) 
VINAYAK MARWAH(VINAYAKMARWAH9@GMAIL.COM)(9810522185)(PETITIONER) 
ANJANEYA SINGH(ANJAN95SINGH@GMAIL.COM)(9708999899)(PETITIONER) 
AMIT PRAKASH SHAHI(AMITPRAKASHSHAHI@GMAIL.COM)(9582695868)(PETITIONER) 
GURKAMAL HORA ARORA(GURKAMAL.HORA@GMAIL.COM)(9810124535)(RESPONDENT) 

 



TANMAY YADAV(TANMAYYADAV923@GMAIL.COM)(9971526082)(PETITIONER) 
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(RESPONDENT) 
B YESHWANTH RAJ(YESHWANTHRAJ.YR@GMAIL.COM)(9818092733)(PETITIONER) 
TARUN KUMAR(TARUNKUMAR99906@GMAIL.COM)(9990612454)(RESPONDENT) 
NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(RESPONDENT) 

 

 

*********** 



11.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

 

                                              COURT NO. 44 
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD 

 
 NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE 
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD 
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.  
 
NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS 
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH 
CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE 
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES 
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
  
TO JOIN VC: 
 https://delhihighcourt.webex.com/meet/dhcecourtvc13  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pankaj.shukla@dhc.nic.in 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 

82 O.M.P. (COMM)-
178/2020 
WITH O.M.P. 
(COMM) 208/2020 

UNION OF INDIA  
V/s STERLITE 
INDUSTRIES(INDIA) 
LTD 
  

SUMAN J. KHAITAN, 
SUMAN KHAITAN & 
CO 

AT 10.00 A.M. 

83 O.M.P. (COMM)-
208/2020 

VEDANTA LIMITED  
V/s THE UNION OF 
INDIA 
  

R.N.SINGH 
(CAVEATOR), 
SUMAN J. KHAITAN, 
KHAITAN & CO 

AT 10.00 A.M. 

 
     *****  

https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in


11.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

 

 

R - 9, NEW COURTS BLOCK (GROUND FLOOR),(OS-B)  
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)  

 
(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER 
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019) 
 
 NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE 
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE 
NUMBER.  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9  

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

26 I.A. 6405/2025 
In O.M.P. 
(COMM)-37/2020 

LAL BAHADUR 
SHASTRI INSITUTE OF 
MANAGEMENT  
V/s MAHALAXMI 
INFRAENGINEERS PVT. 
LTD.FORMERLY 
KNOWN AS M/S 
S.P.M.BUILDERS PVT. 
LTD. 
  

ANKIT JAIN, VISHAL 
SAXENA 

 

 

****** 

                            

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 

                    
 

https://jrdhc.webex.com/join/jrdhc9


11.03.2025 SUPPLEMENTARY LIST 
  

 

ROOM NO. 101, FIRST FLOOR, BLOCK-A 
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR 

(PHYSICAL HEARING COURT) 
AT 11:00 A.M.  
    
    
Click TO Join The VC  

or 

https://jrdhc.webex.com/meet/jrdhc12 

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 

 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:- 
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].  
 
NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.  
 

ITEM 

NUMBER 

CASE 

NUMBER 
PARTY NAME ADVOCATE NAME 

OTHER 

INFORMATION 

FRESH MATTERS & APPLICATIONS 

35 CM APPL. 

14722/2025 

CM APPL. 

14723/2025 

In 

CONT.CAS(C)-

284/2021 

WITH W.P.(C) 

7363/2012 

LAKHI RAM  

V/s SHRI ANURAG JAIN & ORS. 
  

PRATEEK CHOUDHARY, RAJESH KUMAR GOGNA, 
RAJIV SHUKLA, ANAND PRAKASH 

 

 OTHER DETAILS OF ADVOCATES: 
PRATEEK 
CHOUDHARY(CHOUDHARYANDCHOUDHARY@HOTMAIL.COM)(9205659812)(PETITIONER) 
PRATEEKCHOUDHARY(CHOUDHARYANDCHOUDHARY@HOTMAIL.COM)(9910333729)(PETITIONER) 
DELHI JAL BOARD(SANGEETABHARTI@GMAIL.COM )(98111112863)(PETITIONER) 
GOVT. OF NCT OF DELHI(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(PETITIONER) 
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER) 
SHRI ANURAG JAIN(RAJIVBANSAL@RAJIVBANSAL.COM)(9810114141)(PETITIONER) 
SHRI GYANESH BHARTI (INFO@SAGARANDSAGAR.IN)(9811016162)(PETITIONER) 
NIKHIL KUMAR(SANGEETABHARTI@GMAIL.COM )(98111112863)(PETITIONER) 
MS. RENU SHARMA, IAS (YEESHUJAIN@YAHOO.CO.IN)(9811394417)(PETITIONER) 
SHRI DURGA SHANKAR MISHRA (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER) 
SHRI ANURAG JAIN(RAJIVBANSAL@RAJIVBANSAL.COM)(9810114141)(PETITIONER) 
SHRI GYANESH BHARTI (INFO@SAGARANDSAGAR.IN)(9811016162)(PETITIONER) 
NIKHIL KUMAR(SANGEETABHARTI@GMAIL.COM )(98111112863)(PETITIONER) 
MS. RENU SHARMA, IAS (YEESHUJAIN@YAHOO.CO.IN)(9811394417)(PETITIONER) 
DELHI DEVELOPMENT 
AUTHORITY(RAJIVBANSAL@RAJIVBANSAL.COM)(9810114141)(PETITIONER) 
SHRI DURGA SHANKAR MISHRA (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER) 
SOUTH DELHI MUNICIPAL 
CORPORATION(INFO@SAGARANDSAGAR.IN)(9811016162)(PETITIONER) 
SANGEETA (SANGEETABHARTI@GMAIL.COM)(9811112863)(RESPONDENT) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
DDA(DDACHAMBERHC@GMAIL.COM)(9810114141)(RESPONDENT) 
SANJIV SAGAR(SANJIVSAGAR@GMAIL.COM)(9811016162)(RESPONDENT) 
YESSHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(981139447)(RESPONDENT) 

 

https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6
https://jrdhc.webex.com/meet/jrdhc12


11.03.2025 SUPPLEMENTARY LIST 
  

PRATEEK 
CHOUDHARY(CHOUDHARYANDCHOUDHARY@HOTMAIL.COM)(9205659812)(PETITIONER) 
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT) 
RAJIV SHUKLA(SHUKLAW@GMAIL.COM)(9810110572)(RESPONDENT) 
ANAND PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(9999350146)(RESPONDENT) 

 

 

 
ROOM NO. 104, FIRST FLOOR, BLOCK-A 
BEFORE MS. PANNA DUTTA, REGISTRAR 

(PHYSICAL HEARING COURT) 
AT 11:00 A.M.  
 
https://jrdhc.webex.com/meet/jrdhc11    
 
PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.  
ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471) 
READER TO MS. PANNA DUTTA, REGISTRAR]  
 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

FRESH MATTERS & APPLICATIONS 

18 CM APPL. 14640/2025 

CM APPL. 14641/2025 

In LA.APP.-236/2023 

UNION OF INDIA  

V/s RAM KUMAR & ANR. 

  

YEESHU JAIN, RAJNEESH KUMAR 
SHARMA, SANJAY KUMAR 
PATHAK, TARUNVIR SINGH 
KHEHAR 

 

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
RAJNEESH KUMAR 
SHARMA(RAJNEESHHSHARMA09@GMAIFL.COM)(9810613470)(PETITIONER) 
MADAN PANDEY(MADANPANDEY6680@GMAIL.COM)(0)(RESPONDENT) 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
TARUNVIR SINGH 
KHEHAR(CONTACTUSKLA@GMAIL.COM)(9910122225)(RESPONDENT) 
RAJNEESH KUMAR 
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER) 

 

19 CM APPL. 14646/2025 

In RFA-188/2009 

PUNJAB NATIONAL BANK  

V/s AJAY ARYA & ANR. 
  

MR.Y.P.CHANDNA, GAGAN 
MATHUR, SUSHMA JAIN, BHARAT 
DEEP SINGH, GAGAN MATHUR 

 

 OTHER DETAILS OF ADVOCATES: 
GAGAN 
MATHUR(MADHU_ADVOCATE@HOTMAIL.COM)(9811143077)(PETITIONER) 
AJAY ARYA()(9899646743)(RESPONDENT) 
BHARAT DEEP 
SINGH(BHARATDEEPSINGH@GMAIL.COM)(9911770005)(RESPONDENT) 
GAGAN MATHUR(GAGAN@MATHURLEGAL.COM)(9811143077)(PETITIONER) 

 

 
    
      

****************** 

https://jrdhc.webex.com/meet/jrdhc11
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